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INTRODUCTION
1, the Chairman, Estimates Committee, having been authorised by 

the Committee to submit the Report on their behalf, present this 
Forty-Seventh Report on the Ministry of Finance on National Savings 
Organisation.

2. The Committee wish to express their thanks to the Special 
Secretary and other officers of the Ministry of Finance for placing 
before them the material and information that they wanted in connec
tion with the examination of the estimates.

BALVANTRAY G. MEHTA,
N e w  D e l h i ; Chairman,

The 28th March, 1959. Estimates Committee.



C H A P T E R  I

ORGANISATION 
A. Introductory

The Small Savings Movement has a special significance to the 
country in view of the pressing need to increase the resources requir
ed for the execution of the Five-Year Plans. The movement combines 
individual profit with national welfare by securing personal as well as 
national prosperity while at the same time serving as a tool to fight 
inflation in a developing economy. What is more, it provides the 
means for the common man to contribute his mite to the development 
of the country and to the raising of the standard of his living.

B. Historical

2. The first attempt to introduce small savings movement in India 
may be said to have been made in 1882 when the post office savings 
banks were started. However, the small savings movement was orga
nised as such only during the First World War and then again during 
the Second World War. The National Savings Central Bureau with a 
National Savings Commissioner at its head was set up in 1943 with 
headquarters at Simla to organise the savings movement in the country. 
To assist the National Savings Cojjunissioner in the savings work, the 
provincial Governments each set up a small organisation consisting of 
a National Savings Circle Officer and an Assistant National Savings 
Officer per administrative division and one clerk per tehsil. These 
arrangements continued until June 1948 when a reorganisation was 
effected as a result of which the provincial set up was abolished and 
Regional National Savings Officers under the National Savings Com
missioner were appointed for each State by the Central Government.

C. Central Organisation

3. The present set up of the National Savings Organisation is as 
follows:
(i) Ministry of Finance

4. The work relating to National Savings is managed at the Gov
ernmental level in the National Savings Branch in the Ministry of 
Finance. It includes

(a) All policy matters pertaining to Small Savings including
introduction of new investment schemes, formulation 
of procedure and rules thereof, revision of rates of 
interest, etc.

(b) Introduction of agency schemes and laying down of de
tailed procedure including executive instructions, form
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of agreements, certificates of authority, receipt books 
and other relevant documents.

(c) Consultation with the Reserve Bank of India, Ministry of
Law, etc. in respect of broad policy matters.

(d) Establishment cases relating to the National Savings Orga
nisation and Women’s Savings Campaign and Budget 
Estimates for these organisations including control of 
expenditure and sanctioning of expenditure on publi
city.

(e) Formation and changes in the constitution of the National
Savings Advisory Committee and the Central and 
State Boards of the Women’s Savings Campaign.

(f) All procedural work regarding sanction of loans to States
out of the net collections of Small Savings Scheme.

(ii) National Savings Commissioner

5. Below the governmental level, there is the National Savings- 
Commissioner for India who initiates all policy matters pertaining to 
and is in direct administrative and supervisory control of the savings 
work in the country.

(iii) Regional National Savings Officer

6. Under the National Savings Commissioner there is a Regional 
National Savings Officer for each State. In the larger States of West 
Bengal, Bombay, Uttar Pradesh, Madhya Pradesh and Bihar the Re
gional National Savings Officer is assisted by a Deputy Regional 
National Savings Officer. There is an Assistant National Savings 
Officer for a group of 4 to 5 Districts. There are generally one or two 
District Organisers to do the savings work in each district.

7. The function of the R.N.S.O. is to promote, popularise and 
publicise the small savings schemes both in urban and rural areas and 
to assist the public in their dealings with post offices through which 
the bulk of the small savings are collected. The Deputy Regional 
National Savings Officer and the Assistant National Savings Officers 
assist the Regional National Savings Officers in the above work. The 
Assistant National Savings Officers have supervisory control over the 
District Organisers in their areas. It is their responsibility to see to the 
all-sided improvement and publicity for the schemes in their areas. The 
duties of the District Organiser include booking of collections from 
investors, arranging propaganda for the small savings and supervision 
of the work of the agents in the areas. They visit and arrange forma
tion of savings groups, co-ordinate the work of State officials, recom
mend suitable persons for appointment as authorised agents and also 
advise agents in field work. They also collect small savings themselves.



«

(iv) Post & Telegraph Department
8. The entire P. & T. Department acts in a way as an organisation 

for the collection of small savings because it is through the post offices 
that important schemes of small savings, e.g., the post office savings 
banks, the Post Office Cumulative Time Deposit Scheme and the 
National Plan Savings Certificates are operated. The post offices 
being spread all over the country are considered to be in a better 
position to receive collection of savings than any other organisation.

D. State Government Organisations
9. In addition to the organisation of the National Savings Com

missioner, nine* States have so far set up their own organisations for 
organising the small savings work in their respective areas. Details 
in this respect are given in Appendix I. As an incentive to State Gov
ernments to take steps to improve savings work in their areas, Gov
ernment of India shares fifty per cent of the expenditure incurred on 
the Small Savings Organisations set up in the States. However, only 
the State of Bombay has a full-fledged organisation of its own corres
ponding to the National Savings Organisation. In other States, the 
States Savings Directorate consists of a Director of Small Savings at
tached to the Finance Department of State Governments or a cor
responding officer with some other office and a small field staff.

10. The Committee understand that there is a feeling among cer
tain State Governments 4hat the existence of a Central and State Orga
nisation operating in the same area for savings work results in dupli
cation of effort which does not lead to any corresponding advantage 
and could be done away with. The representative of the Ministry of 
Finance who appeared before the Committee did not deny the exist
ence of such feeling and said that the matter had been considered 
more than once before. It was also stated that the movement was a 
co-operative effort and generally the Central Organisation worked in 
urban areas while the State Organisation worked in rural areas. The 
Committee observe, however, that it is one of the duties of the Re
gional National Savings Officer and his staff who belong to the Cen
tral Organisation to promote the movement in rural areas also. Be
sides, if there is a genuine feeling among the State Governments that 
duplication exists, then it should be rectified in the interest of economy 
and better results. The Committee consider that maximum coordi
nation is necessary and should be ensured between Central and State 
efforts and all duplication avoided. They, therefore, recommend that 
there should bey only a single official organisation in each State for 
doing the. savings Work.

E. The Women’s Savings Campaign
1 1. Besides the . official savings organisations, there is a voluntary 

non-official organisation known as the Women’s Savings Campaign
    ——— ■> .k..— ■ >. ■—..... ........... - — - ■  __________________

•At 'tnr * o f  frctual ▼'wiflwion rjhe A linisrrj s ared rhar thirteen States had set
UP t̂ tirQCTV
2129 (A il)  L S — 2.
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which undertakes savings work. The StlVifif̂ s Caikpai^fa
was iMiSt&rted fet 1959 with; itt HeadqiutrtoG qi #ew  .O BjIij./fhe 
cam^kifii *w<Wks ’dird&gh a Central Advisory Boaffd fflt ^ e  Centpp f  
similar ~B6&rdsr fe ftfe States. The function? of the Central -Adyjsory 
Boari) are: - ■

(a ) to assist and kdviise the Government of India in spread
ing the Nation^ Savings Movement generally and sug
gest measures ifecessafy to intensify the Women’s  Sav
ings C sjn^ij^i in particular;

(b) to co-ordinate the activities or the &tate Advisory Boards.

12. The fHticttotis of the 8tate Boards are:
(a) tp secure ewplipent of agent organisation;
(b) to coordinate publicity and propagation of the small

savings Movement in the context of the Second Five 
War Plan;

( c ) to and mbahs to inculcate the habit of thrift
ain<?£g ihe piibple, ■fiirtitiifefirty ih ’ttu^ rural areas.

13. Members o f th e  Boards qanya$s ^avimrs a#d publicise pie
movement. The actual collection work i? done through various &?dal 
welfare mgajusati^ns which are appointed as authorised agents M o  
also in the various savings schemes. There are
214 &Uch agent d^attiisatiohs at p re se t in die country.

14. The Committee understand that the workers of the Womeil's 
SaVingt Gsatopaaga find at.j$0icult in the absence of transport to go 
to the interior far making house j»  house prop^gan^a apd that ptovi- 
sioi»JOf ‘-transport jciidh #s jpcpp, e£c., fo  pem  wpjuld Jjefp in the intdo- 
sificatioa oL lbe campaagn. TJie Cqptmifiep suggest f a t  it should be 
arrttnged with; the officials of various agQQcifs fit. present worktkg in 
ruwl iand saber arms #s she tifplfli, Agr\cy,ltiire and the Social 
Education Departments of the State Governments ihat (heir tour dro- 
gratttnDesare intimated to- the officials and qpn-pjficifils of the Savings 
Organisations including workers of the Jf'JSrC. so as to enable me 
latter to-'-make use o f -the transport arrangements, when petessary, pf 
the< former. In this Connect i&R the po#ipitity of making sdeh vehicles 
available to the Women’s . Savings Campaign porkers fpr a few, days 
each month preferably for a few days in a week exclusively for their 
use inay also be considered.

15. The Committee understand that there is a feeling that the 
enthusiasm created by the Chairman and membeK of tbe <Dentral and 
State Advisory Boagfc, Women's Savings Campaign while on tour 
remains only for the time being when they are there as there is ndbody 
besides a lady organiser to  follow it up. They understand that the 
Government had since instructed all the District Organisers to see 
that the work done by the Members of the Women’s Savings Cam
paign Advisory Boards Was followed up and that promises secured by 
them were collected by activising the social organisations or by the
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District Organisers themselves. The Committee feel, however, that 
in the interest of the Savings Movement, office and other assistance far 
the Me'Mbtrs thi'W omen’s Savings Campaign State Advisory Boards 
thrdMh ' ̂  siistaht National Savings Officers, District Organisers, etc., 
and:i1velt6& WstittdiVck to the Women’s Savings Campaign workers to. 
the' extirit hitesilify ’ may also be provided.

16. The Committee understand that there is a feeling among the 
workers of the Women’s Savings Campaign as well as the officials of 
tM  National Savings Organisation that the results of the enthusiasm or 
business created by the efforts of one are often carried away by the 
other. They have no doubt that the existence of such feeling would 
hamper the savings effort on the part of all concerned. The Commit
tee feel that maximum co-ordination is necessary and should be en
sured at every level between the official and the non-official agencies do
ing the savings work. They also suggest that wherever honorary ser
vices of Women’s Savings Campaign workers are available, they might 
be given preference over others.

F. Advisory Committees

17. To enlist the co-operation of the public in the National Sav
ings Movement, the Government of India set up in 1956 the National 
Savings Advisory Committee.

Tlie functions of the Committee according to the Government reso
lutions arc as follows:

(a) To co-ordinate and guide the activities of the Savings
Advisory Committees in the States;

(b) To assist and advise the Gbvemment of India generally
on measures necessary to intensify the National Sav
ings Movements in the country and to devise ways and 
means of popularising the Small Savings Scheme; and

(c) To advise the Government on specific organisational and
publicity matters relating to the National Savings 
Movement which may be brought to its attention.

18. The Advisory Committee consists of 19 members including the 
Chairman, of whom two are officials, namely, the Director-General, 
Posts & Telegraphs and the National Savings Commissioner who is the 
Member-Secretary and the rest including the Chairman and the Chair
man of the Central Advisory Board, Women’s Savings Campaign, are 
non-officials. It may also co-opt specialists in different fields, 
eminent economists, bankers, sociologists, etc., as members as artd 
when necessary. Similar committees have been set up in each State by 
the respective State Governments with the State R.N.S.O. as the 
Secretary. Committees have also been set up in some of the States in 
certain districts and cities.
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19. Since its constitution nearly three years ago, the National 

Savings Advisory Committee has met only three* times, viz., in Decem
ber 1956, in April, 1957, and in June, 1958. During evidence the 
representative of the Ministry of Finance stated that the convening of 
the meetings of the Committee depended upon the Chairman of the 
Committee and since he did not convene the meetings, the National 
Savings Commissioner who was its Secretary,-could not do much, in the 
matter. As regards the States Advisory Committees, it is observed 
that while some of them had met a number of times, some others had 
met only once. One reason for this is that the'Committees in some of 
the States have been started only recently. For example, in the case 
of West Bengal the Committee was set up only in late 1958. Another 
reason was stated to be that the convening of the meetings of the State 
Advisory Committee was left to the Chairman who in most cases was 
the Chief Minister of the State. The Committee regret that the 
Advisory Committee should meet so infrequently. They feel that the 
Secretaries of these Committees, viz., the National Savings Commis
sioner, the Regional National Savings Officers, etc., should take greater 
initiative in these matters and have the meetings of the Committee 
convened regularly.

20. The National Savings Advisory Committee during its three 
meetings made 34 recommendations (vide Appendix II) to Govern
ment. Out of these 19 were accepted for implementation, 9 are stated 
to be under consideration while 6 were not considered feasible. The 
State Advisory Committees made in all 68 recommendations to Gov
ernment out of which 39 were acceptcd by the State Governments for 
implementation, 23 are stated to be under consideration while 6 were 
considered not feasible.

21. The Committee wonder what public enthusiasm for savings 
such Advisory Committees holding their meetings so infrequently could 
possibly generate. They also wonder whether these Advisory Com
mittees could themselves feel enthusiastic about their work when it 
takes Government considerable time to take action on their recom
mendations. The Committee, therefore, consider the device of set
ting up these Advisory Committees for obtaining the assistance of non
officials in savings work as hardly satisfactory.

22. The Posts & Telegraphs Department has a Small Savings 
Board at the Headquarters and P. & T , Circles Committees at Circle 
Offices to improve the efficienpy and- public relations of post offices, 
to simplify the rules and procedure and to epsure prompt disposal of 
complaints. The Board consists o f  representatives of the Ministry 
of Finance, Ministry of Transport and Communications, the Reserve 
msank of India, the AccountanWjeneral (P & T) and National Savings 
Commissioner. The Director-General, Posts and Telegraphs is the

* At the factual verification stage the Ministry informed the Committee that the 
National Savings Advisory Committee had met four times. The fourth meeting having 

held in November, 1958.
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Chairman of the Board. The Committees at postal circle levels con
sist of the Postmaster General or Director of Postal Services of the 
postal circle, the R.N.S.O. and the Officer-in-Charge of the Small 
Savings of the State Government. The Committee were assured that' 
since the setting up of the Board and the Committees the co-ordination 
between the National Savings Organization and the P&T Department 
has increased. They find however that frequent complaints about 
post offices are still heard. The Committee suggest that in order that 
the purpose for which the Board and these Committees are being set 
up is fulfilled, it would be desirable to asfociate non-officials with 
these> Committees.

23* The Committee are of the view that the valuable assistance of 
non-officials in the savings work should be obtained and utilised not 
merely by associating them with advisory committees which are not 
effective enough but in a manner which would enable them to feel a 
sense of active participation and responsibility for the savings work. 
They would offer their suggestions in this regard in the last Chapter.



C H A P T E R  II 
ADMINISTRATION

A. Expenditure
24. The budget estimates* of the expenditure on the National Sav

ings Organization together with the figures of the actual expenditure 
under various sub-heads during the last three years are given below:

(Rupees in lakhs)
*

Sub-head
1955-56
Actuals

1956-57 1957-58
R.E.

1958-59
B.E.

1. National Savings Commissioner and 
Headquarters staff 2-58 2*53 2-83 *7-06

2. Regional Savings Commissioners 18-43 *os 2834 **33*83
3. Payments to State Governments for 

publicity etc. . . . . @ @ 15*35
4. Commission to Authorised Agents ($26*92 $27*98 <836-57 50-00
5. Payment to post offices for Savings Bank 

and Certificates work 193*79 201-13 2x9-67 224*18
6. Publicity through the Directorate of 

Advertising and Visual Publicity, 
Ministry of Information and Broad
casting . . . . . 5 06 6-07 4 '97 6-00

246-83 259-79 292-38 336*4*

75. Items 4 and 5 in the above statement are ‘charged’*** items.
26. The cost of managing the Post Office Savings Banks and the 

savings certificates work by the P&T Department is debited to the 
budget of the National Savings Organization. It is calculated on the 
following basis:

(a) Actual costs of work in the P&T Accounts and Audit
offices.

(b) Lumpsua payments calculated on the number of trans
actions on a pre-determined rate for each transaction 
of deposit, withdrawal cfr transfer.

"Includes Rs. 2 lakhs for publicity through the N.S.O. and Rs. 2 lakhs for payments to 
State Governments.

** Includes Rs. 1*64 lakhs for publicity.
'^includes some expenses on publicity through the National Savings Organization. 
@@Started only from the year 1958-59-
***The reasons for these items being treated as ‘charged’ were enquired from the 

Ministry of Finance on 3-2-1959. No reply was however received till the finali
zation o f this report.

8
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1{ is seejD from, the statement given in para 24 that about 66 per 
bent tC the  exptpdijurfe o# the Small Sewings ^vork is toy way of pay- 
tiro* to pasjpoflfcefc for. sa?ipgs w6rk. fh e  Committee peel rfcorprima 
f^&e the pifymeht to m e  PScT Departmenf on Account of swings work 
seems to be on the High side- They suggest tka td n  expert enquiry 
into this matter might be made. In this connection the Committee 
understand that the extension of the Savings, Movement to rural areas 
is being hampered because of lack of postal facilities for savings work, 
since savings facilities are provided only at 15,756 out of a total of 
58,871 post offices. The Committee, therefore, suggest that payments 
made to the P&T Department by the Savings Organization should 
be used for extending such facilities to the rural areas as early as pos
sible.

B. Cost of CoUectkm
27. The following table gives the percentage cost of collection

(i) excluding interest charges only;
(ii) excluding P&T and interest charges

for the National Savings during the last five years.

Percentage cost of Per<fentl£e'c6st of 
net collections ntk coU^tions

Year eaduditrg interest (excluding P&T
char go  only) and interest charges)

4 -5% 73
4 -3%  -75
5 -2%  96 
5 -3%

28. It is thus observed that the cost of collection has been rising 
since the year 1954-55. The Committee feel that this is because of 
increased expenditure on administration, one of the reasons fdPwhich 
might be the duplication of effort between the Central an d 'the State 
Administrative Agencies engaged in the'small savings work. The 
Committee have referred to this matter earlier.

It is observed from, the statement given in para 24 that the 
cxpeiifJittfre on estidb^khricnt etc. engaged 6n savings work (other 
than of P & T l^p&rtin&it ) fdtihs ttidn  than 50% 6ftitee*pedditure 
otlner thfm. P ,& T Cb^g^s and audit charges. In 1948, when the 
.National Saying? Qrgpwauqa was' reorgaiiktod and. Regional Offices 
w$re. set .th$re was .only! a National &vUiis Coipfis&oi)er and

NaUoaalVSaybgs Cô nukipper at the Centre ahd a ft! N. S. O. 
in, .eflcji Ŝ ate, vyftfc a few W?1 .Jjtyr̂ uns’ in each SOtlt. Compared to 
^.s^upvin 1948, tĥ  $a&)nal Savings Organisation had expanded 
cow^rably. The expenditure on the office of ‘$e N. S. C., die 
R. N. S. Os., ctc. has increased from Rs. lakhsin 1955-5Cto Rs.

*953*54
*954*55
1955-56
1956*57
1957-58
(R.E.)
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31 lakhs in 1957-58 and Rs. 41 lakhs in 1958-59. The increase 
since 1956 itself is: 1 R. N. S. O., 26 A. N. S. Os., 162 District 
Organizers, 53 Class HI Stall and 126 Class IV Staff. The total 
strength of the National Savings Organisation consists today of:

Name of the Post Number Scale of Pay

Rs.
C LA SS I

1. N .S.C ......................................................

2. Secretary, Office of the National Savings

1600-100-1800 
The present incumbent 

is drewing Rs. 3000/- p.m. 
which is personal t.) him.)

Commissioner . . . . 1 650— 30— 800
3. R.N.S.Os................................................. 14 (0 600— 1150 

(a) 350— 850

CLA SS II
4. Dy. R.N.S. Os........................................ 7 275— 650
5. Supdt., Office of the N.S.C. 3 400— 20— 500

C LA SS III
6. A.N.S.Os. ..............................
7. Assistants including Assistants in-charge

78 200— 450

in the Office of the N.S.C. 15 160— 450 (Spl. Pay Rs. 30).
8. Statistical Assistant 1 160— 10— 330
9. Head Clerks in the R .N ,S.O ’s Office.
10. Stenographers in the Office of the

11 160— 250

N .S.C ..................................................... 2 160— 10— 330
(One with Rs. 30 Spl. Pay).

i i . Accountant . . . . 1 120— 8— 200— 10/2— 220
12. District Organizers/Lady Organizers. 573 105— 220
13. U .D .Cs................................................... 81 80— 220
14. L.D.Cs. & Other Staff

CLA SS <IV 
Staff in N .S .C .’s Office & the R.N.S.Os.

186* (0 60— 130
(*0 60- 75

O f f i c e ......................................... 357 (0 35—50 
(m) 3°—35

In addition there are 41 officers and staff in the Women’s Savings 
Campaign provided by the Central Organization. There are also 183 
officers and ministerial staff engaged on savings work uqder the State 
Governments, half the expenditure of yvhich is met by the,.Centre.

30. In this connection, the Committee feel surprised at the extent 
of clerical & Class IV  staff in the Savings Offices, both in Ihe Cultural 
Organization (vide qbove statement) and in the States Organizations 
(vide Appendix I). The work of the S a v h g f organization being 
essentially to generate enthusiasm among the public for sainngs work 
and to mobi$se the savings, the contribution which clerical: and simi
lar other staff can make to savings work is difficult to '(‘Srifitehend.
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J i .  As regards the strength of District Organizers, which is 573, 
vthe Committee find that prior to 1948 there were only agents in the 
•districts. During that year due to instances of collusion between 
agents and post offices, it was decided to do away with the Agency 
•system and the posts of District Organizers were created. Later, as 
they did not prove very useful, the Agency system was revived but 
the District Organizers continued.

32. The Committee realise that the National Savings Movement 
has yet to spread throughout the length and breadth of the country. 
Nevertheless, they cannot help feeling that there is scope for economy 
in the employment of staff in the savings organisation. They, there
fore, suggest a review of the strength of the officers and staff in the 
National Savings Commissioner’s Office, in the regional offices, in the 
district offices as well as in the State’s organizations. In this connec
tion, it would be worthwhile pointing out that in U.K. the National 
'Savings Movement had (in 1955) staff strength only of 660, who 
helped collect savings of Rs. 1500 crores.

C. Training
33. It is evident that if the savings movement is to be a success, its 

officials being the nucleus of the organisation would have to be them- 
'selves enthusiastic in regard to savings work and in turn generate simi
lar enthusiasm among the agents, workers and the public. For this pur
pose it is desirable that the officials should be given suitable training 
in savings work. The Committee observe, however, that there are no 
arrangements for training of ANSOs and supervisory officers. The 
procedure regarding training of District Organizers has also not yet 
been finalized, although the conference of the RNSOs held in October, 
1957 had suggested that the training course should be finalised early. 
In regard to training of agents and voluntary workers, the Committee 
were told that for this purpose periodically ‘shibirs’ were held but even 
in this matter they find that not much progress has been made and 
except in the State of Bombay, such ‘shibirs’ seem to be rare.

34. The Committee consider the existing position in regard to 
training of officials and workers as hardly satisfactory and therefore, 
suggest that suitable arrangements should be made in this matter and 
provision also made for refresher courses. In this connection, they 
understand that in U.K. during the war period there was a Savings 
Banks Institute which held examinations of a high standard for Savings 
Banks Officials. The Committee suggest that Government might exa
mine the feasibility of holding some such examination for persons deal
ing with small savings in India also.

D. Procedural Reforms

35. The Committee understand that prospective investors often 
•experience many difficulties mainly of a procedural nature. The pro- 
«eduj*e regarding the purchase of Savings Certificates is stated to be 
very cumbersome. The staff at the Post Offices who have to receive
.2125 (Aii) LS—3.
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the savings and issue certificates, etc., are often alleged to be not en
thusiastic in their work and do not attend to the investors promptly. 
The application forms etc. are often not available in sufficient num
bers. They are not also available in regional languages. The Com
mittee consider that some of these procedural difficulties would be very 
irksome and act as deterrent to collection of small savings.

36. The Committee recommend that it should be the constant 
endeavour of the officials of the National Savings Organization to as
certain the procedural difficulties experienced by prospective investors 
and to get them solved. This would necessitate greater personal con
tact between the public and the officials of the N.S.O. It should also 
be the duty of the non-officials connected with the Savings Movement 
to bring the difficulties in this regard to the notice of the officials of 
the N.S.O. and to get them redressed. The Committee would suggest 
that there be a periodical review of the prescribed procedures in regard 
to the various improvement schemes. They have no doubt that this 
would go a long way in improving the effectiveness of the Savings 
Movement.

37. In this connection, the Committee offer a few suggestions to 
overcome some of the existing procedural difficulties:

(i) The desirability of giving some incentive to the employees of 
the P. <& T. Department doing savings work might be considered.

(ii) The feasibility of enabling other agencies such as Scheduled 
Banks, Co-operative Societies, panchayats etc. to stock and sell certi
ficates etc. so that the intending purchaser has not always to go to the 
Treasury or the Post Office to purchase them might be considered.

(iii) The feasibility of setting up mobile; savings vans and special 
booths to collect savings in the harvest season specially in rural areas 
might be considered.

(iv) The application forms and receipt books for the National 
Savings Certificates might be made available in the regional languages. 
As far as possible persons dealing with this work in the post offices 
should also be conversant with the regional languages.

(v) Government should examine the possibility of issuing pass 
books to all certificate holders as is done in the case of depositors in 
the Postal Savings Banks accounts because the simple receipt that is at 
present issued in lieu of the purchase of Certificate is liable to be lost• 
and stocking of certificates is not easy especially for rural people.



CHAPTER III
AGENCY SYSTEM

A. Types of agencies

38. The following types of agencies for collection of savings are in 
operation at present:—

(1) The General Agency;
(2) Rural Agency;
(3) Extra-Departmental Branch Post Master Agency;
(4) Women’s Savings Campaign Agency; and
(5) Internal Agency System.

39. The General Agency System is meant primarily to cater to the 
needs of the urban areas. Under this system persons having wide 
contacts and who are in a position to fulfil the necessary conditions of 
security are appointed as agents. Under the Rural Agency System 
there are two systems: viz. the Gram Panchayat Agency System and 
the Primary School Teachers’ Agency System. Under the Panchayat 
Agency System either the Panchayats themselves or their office bearers 
are appointed agents. The Primary School Teachers’ Agency System 
is designed to enlist the cooperation of the school teachers and to 
interest them in the savings movement. Under the Extra-Depart
mental Branch Post Master Agency System meant exclusively for 
rural areas, Extra-Departmental Branch Post Masters working in rural 
areas, are appointed as agents. The Women’s Savings Campaign 
agency system is meant to organize in a well knit manner the 
honorary non-official effort to provide savings specially among women. 
Under this system social welfare organizations are appointed as 
authorized agents. Each agent or organization can appoint 6 to 12 
workers who are given certificates of authority to enable them to 
transact business on behalf of the agent organization.

40. The oldest agency system is the Extra-Departmental Branch 
Post Master Agency System which started in 1952. The Women’s 
Savings Campaign Agency System was started in 1953. The General 
Agency System and the Gram Panchayat Agency System were started 
in 1954. The Internal Agency System and the Primary School 
Teacher’s Agency System are in force from 1956.

41. Agents appointed under all the above agency systems are
a commission of l i%  on the sale of 12 Year National Plan Savings 
Certificates and \%  on the sale of 10 Year Treasury Savings Deposit 
Certificates. No Commission is paid on the sale of other securities/ 
deposits. In the case of W.S.C. agents the commission is not earned

13
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by the individual workers who actually do the canvassing but the 
amount goes to the institution which serves as agent. The Committee 
feel that there is no justification for payment of commission at different 
rates on the various investment schemes.

42. A peculiar feature of the various agency systems is thai the 
terms of appointment of agents, the securities they have to offer, etc., 
vary from system to system. Thus whereas under the General Agency 
System the agents have to deposit Rs. 5,000 in towns of population 
over 5 lakhs and Rs. 2,000 in other areas in the case of other agency 
systems the security deposit is much lower. Similarly whereas under 
the various agency systems the agents alone can receive the subscrip
tions from the investors, in the case ef the W.S.C. agency system, certain 
individuals, who hold certificates of authority on behalf of the agent 
organisations receive the amounts. Even in the matter of issue of 
receipt books the conditions under which it is done seem to vary 
from one system to another.

43. While the Committee realize that to mobilize the savings 
resources of the various sections of the people there might have to be 
a variety of agencies, they do not consider it desirable that their terms 
of appointment, commission, security etc., should vary from system to 
system. They understand in this connection that this matter was dis
cussed at the Conference of the R.N.S.Os. held at Lucknow in 
October, 1957, in which the consensus of opinion was that the multi
plicity of the agency system was causing confusion. The Committee 
recommend that Government should remove to the extent possible 
these disparities and standardize the agency system, preferably one for 
institutions appointed as agents and another for individuals appointed 
as agents.

44. The Committee understand that in so far as the Women’s 
Savings Campaign is concerned, only registered Social Welfare Organi
sations could be appointed as agents and that since this requirement 
was very difficult to fulfil in certain areas especially in villages the 
W.S.C. had recommended that Government should permit un-registered 
organizations also to be appointed as authorised agents. The Com
mittee suggest earnest consideration of this recommendation with the 
provision of suitable safeguards, if necessary. In this connection they 
might point out that the agents of the W.S.C. although receiving com
mission, are voluntary workers since the commission that they earn 
goes to the social welfare organisations and not to individual members 
bringing in business.

B. Performance of Agents

45. The number of agents under the Internal Agency System under 
which savings groups are formed in offices, factories, shops, etc., for 
collecting savings is at present only 7,834. The Committee understand 
in this connection that in U.K. the small savings movement draws its 
major strength from the savings groups which exist in practically every
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occupation and that the Groups there are run by purely honorary 
workers. In India on the other hand even though commission is paid 
to agents, little progress has been made in this matter even in urban 
areas, while in rural areas there are hardly any savings groups. As a 
result, the contribution of the savings group method, that is, the 
internal agency system to the total collections has been only Rs. *06 
crores. The Committee, therefore, recommend that special steps 
should be taken to see that savings groups are formed in every Govern
ment office, business house, factory, farm etc.

C. Collections of agents
46. The following table shows the gross collections of savings and 

those made through the Agency System.
(Figures in thousands of rupees)

Year
Collections 

through 
A. Ss. (b)

12-Yr. NSCs., 
10-Yr. NPCs 

& 12-Yr. 
NPSCs Gross 
Collection (a)

Percentage o f
(b) to (a)

1953-54 . 7,08,80 26,54,04 27%
1954-55 • 15,04,00 34,67,46 43%
1955-56 18,86,40 37,05,25 51%
1956-57 19,00,11 41,74,26 45-5%
1957-58 33,85,00 77,16,08 43*9%

Thus the percentage* collection through the efforts of the agents 
has been on the decline since 19SS-S6.

47. The following table gives the number of agents under the 
various agency and the collections** made by them during the vears 
1956-57 and 1957-58:—

1956-57 1957-58

Agency S y s t e m --------------------------------------------------------------- ----------------
No. of Collections No. of Collections 
Agents (in crores) agents (in crore*)

X. General Authorised 
Agency system

4,624 18*15 15,937

2. Rural Agency System n ,734 •52 31,348
3. Internal Agency System Not in Force 7,834
4. Women’s SavingB 

Campaign 187 Agent 
Organisations 

719 C.A. 
Holders.

o *33 207 Agent 
Organisations 

787 C.A. 
Holders.

•At the stage of factual verification, the Ministry informed the Committee that the 
percentage of agency sales 10 ihe gross collections had registered a decline because groat 
collections included also inves menis on which no commission was payable, vis., provident 

fund, e.c. They were no. in a position, however, to give figures of investments secured bv 
agents on which no commission was payable.

••T h e  figures of collections in this table represent those securities on the Mle a f  
which commission has been paid to the agents.
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48. Thus while the number of agents under the General authorized 
agency system has increased nearly four times, collection has increased 
only about 2 times. Again, while the agents under the Rural Agency 
Scheme has increased nearly three times, the net collections hav$ 
increased a little over 2 times only. It is understood that the Extra- 
Departmental Branch Post Master System has also not made much 
progress in collecting small savings. The Committee consider these 
trends as very disquieting. It is evident that special efforts are required 
on the part of the agents to justify the award of the agency and to 
improve the collections. The Committee recommend that such incen- 
tives to agents as might enable better collections might be provided by 
Government.

49. The Committee invite attention in particular to the fact that it 
is generally known that the message of small savings has reached rural 
areas even to a smaller extent than in urban areas and suggest that 
extra encouragement be given to the Rural Agency Systems namely, 
the Panchayat Agency System, the Primary School Teachers? Agency 
System and the Extra-Departmental Branch Post Master Agency 
System.

50. In this connection, the Committee were told that the Ministry 
of Community Development had not agreed to the appointment ot 
village level workers in the block areas as agents under the National 
Savings Organisations. They realize that if the village level workers 
were to work as paid agents canvassing aim of community develop
ment might suffer. Nevertheless since the village level workers have a 
well developed organisation in the Block areas, the Committee would 
suggest that the national savings organization should utilize their agency 
to the extent possible at least for spreading the message of small savings 
and the movement. In addition the village level workers could also 
assist in organizing women’s organization which might take up agencies 
under the Women’s Savings Qpmpaign.

51. The Committee understand that the Life Insurance Corporation 
has a well knit organization of agents throughout the country. They 
recommend that the feasibility of having agehts for the National savings 
in common with the Life Insurance Corporation and .similar other 
agencies may be examined by Government.



C H A P T E R  IV
COLLECTIONS

A. Disparity between gross and net collections
52. The following table gives the gross and net collections of 

small savings during the last six years:
(In crones of rupees)

Percentage of 
net

Year Gross Net collections to 
gross 

collections

1952-53 146*85 39*79 27*1

1953-54 152-75 39-69 26.0

1954-55 177-45 5 5 6 1 31-3
1955-56 202-38 67-91 33-6
1956-57 225-89 61-52 27*2

1957-58 265*88 69-56 27*0

53. The low figures of net collections in comparison to gross 
collections would show that whereas fairly encouraging results were 
obtained by way of gross collections, large amounts were withdrawn 
every year from out of the savings.

54. As regards the Post Office Savings Bank accounts, the Com
mittee understand that often large sums are deposited in post offices 
towards the end of the financial year and withdrawn early in the next 
financial year. In this connection, the Committee find the following 
figures revealing:—

(In thousands of rupees)

Deposits in the P.O.
S.B. accounts ex- Withdrawal*

Year eluding interest

March Average o f April 
year

(Average ol 
year

1954 12,14,12 9.43,5°  9,47,42 84,400
1955 15,21,40 10,87,25 10,07,32 9 i.«S8
1956 • 18,54,68 11,75.62 (11,31,68 i0,I3jS8
1957 • 17,96,61 14,28,27 12,48,09 «»14^7
1958 • • • 20,16,73 I4»5i ,54 !4>94>2l I3,«I,5*

17
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55. The Committee inquired for reasons of the low net collections- 
of savings and were informed that it was due to withdrawals by inves
tors, some of which were premature. No statistics regarding such pre
mature withdrawals from Post Office Savings Bank accounts and pre
mature encashments of savings certificates were, however, available. 
The Committee recommend that it would be desirable to maintain 
statistics of the periods for which different classes of savers kept their 
investments undisturbed as also the reasons for premature encashment 
etc., so as to enable suitable steps to be adopted to overcome the' 
existing tendency and to direct the propaganda accordingly.

56. The Committee were informed that to minimise premature 
withdrawal, withdrawal was not permitted for a year after savings 
certificates etc., were bought and low interest rates were offered in the 
first few years of the investment. These steps could not be made appli
cable in the case of deposits in the Post Office Savings Bank accounts 
which are in the nature of a call money. It was stated, however, that 
necessary propaganda was also being made to dissuade people from 
withdrawing prematurely. It was hoped that the new facility of 
hypothecation of savings certificates, etc., might prevent premature 
encashments. Further, the rates of interest on savings had recently 
been enhanced on all investments, while a few securities had also been 
replaced by higher interest accruing securities.

57. In this connection, the Committee understand that there is a• 
feeling that certain officials often bring pressure on the people to take 
savings certificates or to deposit more money in Post Office Savings Bank 
accounts to push up the figures of savings in their respective districts, 
etc., so as to show better results of their efforts, with the result that 
often at the first opportunity the people not being sufficiently influen
ced by the savings publicity or propaganda, cash their certificates or 
withdraw their deposits. The Committee regret the practices which 
have led to it. They suggest that it should be ensured that small 
savings are mobilized not by coercion but by persuasive methods so as 
to help develop the savings habits among the people and bring in long 
term savings which only could materially contribute to the resources 
required for the implementation of the Plans.

58. The Committee feel that there might be another reason for 
premature withdrawal viz., the possibility of collusion between the 
agents and investors. The possibility of agents approaching people 
to invest, promising them a share in the commission cannot be ruled 
out. In fact such cases were detected in 1948 (vide para 31). Such 
investments when made are likely to be withdrawn at the earliest 
opportunity by the parties concerned resalting in less net collections. 
The rates of commission offered on various investments have no doubt 
been reduced so as to reduce the possibility of large scale collusion. 
But this can also have the effect of reducing the enthusiasm of agents- 
and reducing investments. The Committee consider, that there is need 
for vigilance in this matter. Further propaganda and other means of 
direct contact with investors and public should be fully developed so  
4U to serve as a preventive measure in this regard.
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B. Net Collections
59. The First Five Year Plan envisaged a total collection of 

!Rs. 225 crores through small savings. The actual collections during 
fthe First Five Year Plan were as follows:—

(Rs. in crores)

1951-52 38-70

1952-53 39-79

1953-54 3 9 *6g

1954-55 55*51
1955-56 67-91

T otal 241-60

The Second Plan placed the collection at Rs. 500 crores, that is, on 
.average Rs. 100 crores per year. The actual collections during the 
fiirst two years of the Second Plan have been as follows:—

(Rs. in crores)
1956-57 • ............................................................................ 61-52

1957-5 8 ..................................................................................................... 69-56

T otai . . . . . .  131-0.1

60. While the Committee are glad to observe a rise in recent years 
in the annual net collections on small savings as compared to earlier 
years, they find that the annual targets laid down in the Second Plan 
have been fulfilled only to the extent of 65 per cent. The Committee 
jeel concerned at this shortfall, which might affect adversely the pro
gress of the Plan. It also seemed to them that there was a certain 
•extent of complacency among the concerned officials in view of the 
increase in the collections as compared to previous years.

61. In this connection, the Committee note in particular that the 
■collections during the three years from 1955-56 to 1957-58 have been 
more or less steady in spite of substantial increase in staff and expendi
ture. They jeel that this trend underlines the necessity of more effec
tive steps not only to work up to the targets laid down for small 
savings in the Second Plan but to improve on them.

62. A statement showing the State-wise target and net collections 
•of small savings during the last five years is given in Appendix III. 
It is observed that in some States e.g., Andhra, Bombay, Kerala, 
Madras, etc. the collections have been good, those in certain other 
States e.g., Bihar, Delhi, Punjab, Rajasthan have declined or have 
been somewhat poor and have even declined in some cases. The 
representative of the Ministry admitted that in some States, the collec
tions had remained static. The Committee recommend that special
:2125(Aii) LS—4.
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attention should be given to those States which offer savings potentiali
ties, and also where the performance has been poor.

63. The statement in Appendix IV gives the annual State-wise 
collections of the Women’s Savings Campaign. It would show that 
the W'.S.C., a voluntary body, has succeeded in bringing in substantial 
collections.

C Steps taken to increase the collections
64. The Committee were informed that the Government had taken the 

following steps apart from introduction of new investment schemes or 
making improvements in existing ones to improve the collections by 
way of small savings:—

1. To interest the State Governments more in the Savings
work, the Government of India has agreed (i) to ear
mark two-thirds of net collections of Savings arising in 
a State for loan to that State; (ii) to reimburse to the 
State Governments 50% of the actual expenditure in
curred by them on staff exclusively engaged for Small 
Savings movement; and (iii) to allocate to State Gov
ernments specific sums for local publicity of Small 
Savings Scheme.

2. The Government of India has agreed to reimburse* emplo
yers who operate a regular savings scheme the cost of 
collection upto 1 per cent of the investment in the National 
Saving Certificates, provided they represent genuine sav
ings and no agency commission is payable.

X  Commendatory letters are issued to non-officials rendering 
assistance to the Small Savings Scheme.

4. It was stated by the National Savings Commissioner 
during evidence before the Committee that he had 
suggested to State Governments that they might as has 
been done by the Bonjbay Government allow land re
venue to be adjusted against the interest on treasury 
savings deposit certificates so as to encourage small 
savings.

65. The Committee suggest that Government might examine the 
feasibility of introducing following further measures to enhance the 
collection of small savings:

(i) It is understood that at present the Centre does not fix targets 
for collections of small savings in different States though in some cases 
the State Governments themselves fix targets for their States and for

♦At the stage c f factual verificatior ihe Ministry informed the Committee that it 
had since been decided that payment to employers of i % o f  net collecrions would be 
made on ihe exp/ess condi ior that the m >ney received by them will be u ili/ed for the 
benefit of the employees or for paying additional remuneration to s;aff exclusively en
gaged o j his work.
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different districts under them. To enable better realisation of efforts re
quired to be made in each area so as to work upto the plan target, the 
Government of India should lay down with reference to past achieve
ments and further potentialities, an annual target for the collection in 
each State which should be further broken up for each region, district, 
block etc.

(ii) It is necessary that the various regional agencies for collec
tion of small savings below the State Government level and down to 
the Panchayat level should be enthused and in turn should be able to 
enthuse the people in the matter of saving. To facilitate the achieve
ment of this end, Government should examine the feasibility of allocat
ing a certain percentage of the net collection in an area for the deve
lopmental work in that area. The precise proportion may be deter
mined by the State Government and may be different for rural and 
urban areas. During evidence the representative of the Ministry agreed 
to bring this suggestion to the notice of the State Governments.

(iii) The system followed in the Bombay State of awarding prizes 
to the District which collects the largest savings might be extended to 
other States also. The feasibility of extending this scheme to areas 
smaller than districts such as blocks as well as to individuals, including 
agents, might also be considered.

(iv) The Government should examine the feasibility of ensuring 
that all prizes at Government functions are given in National Savings 
Certificates. Similarly, bonuses, rewards etc. may also be given in 
Savings Certificates. The feasibility of extending this to other functions 
by issue of suitable instructions, where necessary, and by persuasion, 
where possible, should be explored.

(v) It is understood that at present the response from employers 
to the scheme for reimbursement of expenses on collection of savings 
to them has not been very encouraging, except in the case of Assam 
plantations, where one-third of the provident fund collections were 
invested in small savings securities, mainly due to the efforts of the 
Women's Savings Campaign. It is, therefore, necessary that Govern
ment should take special steps to persuade more employers to introduce 
the scheme of regular savings from the salaries of their employees. 
With the amendment of the Payment of Wages Act in April, 1958 it 
should be possible for the employers to show better results in the 
matter.

(vi) It is understood that the question of securing compulsory 
contributions for small savings was discussed by the National Develop
ment Council in their last meeting in November, 1958 and that it was 
agreed that if such a step had to be taken it should be taken in the 
whole country and not left to the initiative of a few States. It is desira
ble that Government of India should fully explore the possibilities in 
this regard.
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D. Surrey oi savings potential
66. The Committee regret that figures of the respective collections 

in urban and rural areas are not available. They feel that an examina
tion oj the savings potential of various classes of people is important 
in connection with the spreading of the savings movement. In this 
connection, they were informed that the Ministry of Community 
Development proposed to conduct a survey of the incidence of savings 
in rural areas. The Committee think that a survey should be made in 
urban areas also and an analysis of the results of such surveys properly 
utilized by the National Savings Organisation in spreading the savings 
movement among various classes.

67. The Second Five Year Plan recommended in 1956 a class 
examination of the strata reached by small savings movement 
in both rural and urban areas so as to facilitate a con
certed drive to bring in additional savings. Yet the Committee 
find that so far no attempt has been made to collect or study statistics 
relating to savings with a view to finding out the savings potential of 
the different classes of people in rural and urban areas; the prefer
ences for different savings schemes; reasons for premature withdrawal 
from savings bank accounts and premature encashment of national 
savings certificates, etc. The Committee recommend collection of all 
these and other relevant data so as to improve and broadbase the 
small savings movement and to make it an effective means of fulfilling 
the Plan.

E. Statistics
68. The Committee understand that the statistics of approximate 

collections received from the Director-General, Posts and Telegraphs 
are circulated every month to all R.N.S.Os., State Governments. 
Women’s Savings Campaign and to the Ministry of Finance, Govern
ment of India. They would suggest that the various types of statistics 
that are already received and which may be prepared in future, should 
be properly collected, circulated to the various agencies of the N.S.O. 
and also publicised so as to enable the movement to be carried forward. 
It might be mentioned in this connection that in U.K. such statistics 
are produced weekly, monthly and yearly and not only for the savings 
movement but for the press and the B.B.C. and that their monthly 
bulletin of statistics and economic information goes even to foreign 
Embassies, Members of Parliament, financial and economic journals and 
the Universities.



C H A P T E R  V
SAVINGS SCHEMES

A. Schemes and Collections
69. The following schemes of investment are at present offered 

under the Small Savings Movement:
(1) Post Office Savings Bank Scheme.
(2) 12-year National Plan Savings Certificates Scheme and the 

connected Gift Coupons Scheme.
(3) 10-year Treasury Savings Deposit Certificates Scheme.
(4) 15-year Annuity Certificate Scheme.
(5) The Cumulative Time Deposit Scheme (started on 

2-1-59).

A brief description of these schemes is given at Appendix V.

70. The net accruals of savings under each of the above schemes 
as on 31st August, 1958 were stated to be as under:—

(In crores of Rupees)

Post Office Savings Bank ...................................................334 ■ 14

National Savings Certificates . . . . .  205-17

National Plan Certificates . . . . . .  22-05
National Plan Savings Certificates . . . . .  100*73

Treasury Savings Deposit Certificates 51 71

Annuity Certificates . . 2-18

Old Certificates. . . 1 4 6

T otal  717 44

71. The security-wise deposits and withdrawals during the period 
1953-54 to 1957-58 and amounts outstanding at the end of every 
year are given at Appendix VI. It is observed therefrom that whereas 
the net deposits in the Post Office Savings Bank increased from Rs. 1609 
lakhs in 1953-54 to Rs. 3648 lakhs in 1955-56, there has been a 
decline since then; the deposits in the years 1956-57 and 1957-58 
being Rs. 3128 lakhs and Rs. 1800 lakhs respectively. The Finance 
Minister also admitted while presenting the Budget for the year 1959-60 
that the postal savings banks were still not doing as well as in the 
past. The Committee regret this trend and recommend that the reasons 
therefor be examined and attempts made to improve the savings banks 
collections.
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72. Among the various savings schemes, the Post Office Savings 
Bank Scheme and the National Savings Certificates Scheme seem to 
attract the largest savings while the other schemes are comparatively 
less popular. In this connection it might be pointed out that the Trea
sury Savings Deposits and the Annuity Certificates which attract compa
ratively meagre savings are issued at the Treasuries and Sub-Treasuries 
under the various State Governments and at branches of the Reserve 
Bank of India etc. unlike the other Savings Schemes which are operated 
at the Post Offices. The Committee recommend that it should be 
examined whether any organizational change in this respect is likely to 
improve the popularity of the various savings schemes.

73. The Committee would also suggest that it should be examined 
whether the Savings Schemes could be operated at a larger variety and 
number of institutions—Government, semi-Governrpent and even 
private— such as Post Offices, various Banks, etc.

74. The Committee would suggest that the various investment 
schemes and the response of the public to them should be constantly 
reviewed to see what procedural and other improvements could be 
made therein. In this connection they feel that it would be desirable 
to appoint a small expert committee to make a comprehensive review 
and to make concrete suggestions for increasing collections thereunder.

75. The Committee were informed by the Ministry of Finance in 
reply to an inquiry whether the National Savings Certificates and other 
saving schemes really attracted small savings that since the post offices 
did not ask the certificate-holders to indicate their individual holdings 
in these certificates, it was not possible to say whether the savings 
certificates really attracted small savings. In regard to the savings bank 
accounts, it via.v stated that the records were confidential and the 
amounts deposited or withdrawn by a person could not be disclosed. 
In this connection the Committee feel that it should be possible to 
put all individual withdrawals together at each centre without divulging 
individual accounts. The Committee further consider it desirable that 
information in regard to holdings of savings certificates etc. should be 
collected to the extent possible and sample survey made to determine 
whether the objects of the savings movement were being fulfilled. 
They would. therefore, suggest that statistics for this purpose should 
be collected to the extent possible and an analysis made thereof.

B. Need for new schemes
76. The First Five Year Plan of 1951 had emphasized the neces

sity of exploring new methods of attracting small savings. The Com
mittee observe that only two new schemes have been introduced since 
then viz., (/') the 15 Year Annuity Certificates Scheme introduced in 
1954 and (ii) the Cumulative Time Deposit Scheme introduced from 
2-1-1959, other schemes being only slight variants of the existing 
ones. They also observe that while the former has not been much of 
a success, the latter was introduced 3 years after the National Savings 
Advisory Committee had recommended in 1956 expediting of the
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introduction of the Cumulative Time Diposit Scheme. In the budget 
speech of February, 1958, the Finance Minister had also assured the 
House that the scheme was under consideration and that it was hoped 
to introduce it shortly. The Committee consider such delays in in
troducing investment schemes, especially those recommended by the 
Advisory Committee, as very unfortunate. In this connection the 
Committee commend a suggestion that to facilitate acceptance of the 
Cumulative Time Deposit Scheme by labour and Class III and IV  
Government employees the lowest monthly deposit should be lowered 
from Rs. 5 to Rs. 2 per month.

77. The Committee understand that the existing small savings 
schemes do not appeal much to vast sections of the public, especially 
the agricultural and the labour classes. They recommend that the fea
sibility of modifying the existing schemes and of introducing new and 
more attractive schemes should be constantly explored.

78. In this connection, the Committee understand that the scheme 
of prize bonds has proved popular in certain foreign countries. They 
were told that the Government had on several occasions in the past 
considered the question of introducing a scheme of this type in this 
country, but had rejected the proposal on the ground that it involved 
an element of gambling which would affect the moral values of the 
peoples. The Committee feel, however, that in view of the need for 
increased internal resources to meet the requirements of the Plans, the 
scheme of prize bonds might with advantage be introduced in India 
after divorcing the element of gambling from it as indicated hereafter.

79. One of the objections raised against the prize bonds scheme is 
that it benefits only a few individuals and does not benefit all savers as 
the other schemes do. This difficulty could however be removed by 
the Government if besides the usual interest paid to all the holders 
of certificates etc., prizes are also given to lucky holders periodically. 
In the opinion of the Committee, such a scheme would not involve 
gambling since the capital as well as the interest remains intact while 
certain lucky persons would, in addition, get some prizes. On the 
other hand, the Committee feel that such an incentive would greatly 
add to the appeal and the success of the scheme. They, recommend, 
therefore, that it be tried.

80. The Committee understand that according to an estimate* of 
the Reserve Bank of India there is gold worth about Rs. 2500 crores 
in the country. Practically, all classes possess it and much of it is 
lying ‘idle’ in the hands of people. The Committee feel, therefore, 
that it might be worthwhile considering a scheme of issuing gold bonds 
against gold surrendered by them. The bonds could be made encash- 
able after 10 to 12 years. To make the scheme a success, the purchase 
price might also be fairly reasonable with a reasonable interest and 
protected against gold price fluctuations. The Committee recommend 
that Government may examine the feasibility of introducing such a 
scheme with proper safeguards and incentives in India.

‘ Referred to by the Finance Minister, in reply t,> a sup'lementarv question in Lok
Sabha on 13-8-58.



C H A P T E R  VI
PUBLICITY

A. Expenditure on Publicity
81. A statement giving the budget provision and the actual expen

diture on publicity during the last five years is given below:

Budget Actual 
provision expenditure

(Rupees in thousands)

1953-54 ....................................... 8,00 5,67

1954-55 ....................................... 6,90 9,03

1955-56 ....................................... 8,oo 6,16

1956-57 ...................................... 8,00 7,30

1957-58 10,00 6,26

Thus, the actual expenditure on publicity has consistently fallen- 
short of the amount provided for it in the Budget except in the year 
1954-55.

82. The following table shows the percentage of expenditure on 
publicity to the total expenditure:

(Rupees in lakhs)

Year

Total 
expenditure 

on small 
savings 
schemes

Total 
expenditure 
excluding 

commission 
& payments 
t o P & T

Expenditure
on

publicity

Percentage
of

(4) to (3)

Percentage
of

(4) to (2)

1955-56 246-78 27*18 6-17 22.7 2 5
1956-57 259-79 31*91 7 3 0  22.9 2 8
1 957 - 58 292*38 37-45 6* 28 16.8 2 1

83. Thus the expenditure on publicity at present forms only a 
little over 2% of the total expenditure on Small Savings Schemes 
and litde over 16% of the total expenditure excluding commission 
and payments to P. & T. The Committee understand that the per
centage expenditure on publicity in U. K. in the year 1955-56 was 
44% (in 1949-50 it was 44% and in 1954-55, 31% ) as against 
16% in India. The loi* expenditure on publicity appears strange

26
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lo the Committee since the savings movement has yet to spread in 
the country and a climate favourable to savings has yet to be created. 
The Committee recommend that it should be realised that intelligent 
publicity which would reach every home offers the best means of 
spreading the savings movement and that expenditure on this account 
should not be grudged.

B. Methods of Publicity
84. At present publicity for the small savings movement is being 

clone by three agencies: ( 1) The National Savings Organization 
through its headquarters and the regional offices, (2 ) The State Gov
ernments and ( 3 ) The Ministry of Information and Broadcasting.

85. The publicity by the Central Government is stated to be con- 
lincd to production of films, calendars, folders, etc. for which the 
Central Government has better facilities and press advertisements in 
national papers to emphasize the national character of the movement. 
The re>i of the publicity is done by the State Governments and the 
expenditure thereon is reimbursed by the Centre. The Ministry of 
lntormation and Broadcasting through its Directorate of Advertisement 
unJ Visual Publicity also brings out on behalf of National Savings 
Organization special advertisements, booklets, brochures, etc. The 
radio talks given through All India Radio are arranged through the 
National Savings Organization.

86. In regard to the nature of publicity done through the various 
.agencies, the Committee were informed that the publicity done through 
the Directorate of Advertisement and Visual Publicity was limited to 
the publication of only those folders, exhibits, etc. which were of an 
artistic character and the remaining publicity (including publicity in 
connection with special drives etc.) was arranged by the National 
Savings Organisation direct through the N.S.C.'s office and the office of 
the R.N.S.Os. ctc. It was also stated that press publicity, arranged 
by the State Governments was confined to local papers, whereas that 
by the N.S.O. was done through papers which had a country-wide 
circulation. The character of the publicity was also stated to be 
different in that while the publicity done through state agencies laid 
stress on the local background, that done through the N.S.O. stressed 
the national character of the movement. Further, in order to prevent 
overlapping and duplication. State Governments were requested to 
send their proposals for local publicity to the National Savings Com
missioner and a co-ordinated programme was then drawn up after 
discussion with officers of the Ministry of Information and Broadcasting 
and the allotments intimated to the States with general approval of the 
items on which they were to be utilized.

87. The Committee feel that under the present arrangements 
there is a possibility of the publicity done through the various agencies 
being duplicated without its reaching a proportionately larger area or 
population. Besides, in a case like the folder on investment schemes, 
2125(Aii) LS—5.
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the contents when published by State Governments, could hardly be 
different from those which are published by the N.S.O. The Com
mittee therefore suggest that the present arrangements for publicity 
by various agencies should be reviewed so as to minimise possibilities 
of organisational overlap as well as duplication of some types of publi
city and also so that it may reach a wider section of the population.

88. The Second Five Year Plan recommended that:—
‘The small savings drive will have to be intensified and a 

country-wide campaign reaching down to every family and 
with sufficient follow-up right upto the lowest level is. 
called for. We suggest in this connection that concerted 
effort be undertaken by State Governments and by non
official agencies to carry the message of the plan all over 
the country and to bring into the small savings movement 
all the areas and classes that have so far not been covered.’

89. The Committee were informed in this connection that the 
officials of the N.S.O. and of the savings organization in the States 
undertook tours and addressed public meetings as part of the savings 
campaign. Further, ever)' year special savings drives were arranged 
usually for periods of 2 to 3 weeks to coincide with the marketing of 
agricultural produce or payment of bonuses to industrial workers. The 
drives took the form of publicity, enrolment of agents, appeal by 
influential people ( including members of Central and State Legisla
tures). addressing meetings on small savings and door to door collec
tions.

90. The Committee ieel that in order that the savings movement 
may succeed and spread, the savings drives should avail of in a larger 
measure the assistance of notable public men. Members of Legislatures, 
political parties etc.

91. The Committee feel that the publicity in regard to savings 
schemes should be integrated with plan publicity with particular 
reference to the local development plans, so as to enthuse the public 
to save for fulfilling those plans which interest them most. In this 
matter, the Committee ieel that the agency of the States and non- 
official and voluntary bodies would be invaluable in the conduct of 
publicity.



CHAPTER VII
CONCLUSIONS

92. The impressions formed by the Committee in regard to the 
National Savings Movement in the country might be summed up as 
follows:—

(i) The Movement is conducted by a Central official and a 
Central non-official organization, both of which have 
branches in all the States, and also by separate State 
official organizations in most of the States.

(ii) There seems to be a feeling among certain State Govern
ments that there is a duplication between the Central and 
State efforts and that their own Organization would do 
the work effectively.

(iii) There seems to be a certain amount of unhealthy rivalry 
instead of all round coordination and cooperation among 
the official and voluntary non-cfficial organizations engag
ed on savings work.

(iv) The official organizations have advisory committees at the
Centre and in the States, some of which have been set up 
only recently. Such Committees have also been set up in 
a few Districts and cities.

(v ) The Advisory Committees meet infrequently and make 
recommendations which it takes a long time for Govern
ment to consider and implement.

(v i) It could not be said that non-official association with the 
savings movement is such as would generate public enthu
siasm for savings work except for the Women’s Savings 
Campaign which is purely a non-official organization.

(vii) The official organizations have expanded a great deal in 
recent years without commensurate increase of savings 
collected.

(viii) The cadre of District Organizers was created when the 
agency system was abolished. Later, the latter was revived 
but the former continued.

(ix) The savings organization employ a large number of clerks
and peons whose contribution to the savings work is not 
very apparent.

f x ) There are several procedural difficulties which prospective 
investors consider irksome and which seem to act as deter
rent to savings.

29
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(xi) There are a number of agency systems on differing terms, 
not all of which seem to be operating effectively.

(xii) The number of agents has increased a great deal but the
collections brought in by them have not increased propor
tionately.

(xiii) Though the gross collections of savings often give a fairly
encouraging picture of the climate for savings, the net 
collections are invariably less than 30 per cent of the 
former. The postal savings banks were also not doing as 
well as in the past.

(xiv) The low net collections are considerably due to premature
withdrawals, some of which at least might be because the 
original collections were probably made on account of 
pressure of officials or agents or as a result of collusion 
with the agents to share the commission.

(xv) No attempt has been made to survey the savings potential 
of the people in different strata and in different areas nor 
even to analyse the reasons for premature withdrawals.

(xvi) No attempt has been made to ascertain whether the invest
ment schemes really attract small savings.

(xvii) There is scope for improvement in regard to publicity 
methods, etc. so as to generate enthusiasm among the peo
ple and to attract more savers and savings.

9.3. The Committee cannot help concluding that the Savings 
Movement in the country suffers from being conducted by several 
independent organizations even on the official side. They were told 
by the representatives of the Ministry of Finance that separate Central 
and State organizations could not be helped in a federal set up. They 
observe, however, that Central agencies like the Khadi Commission, 
the Handloom Board, the Handicrafts Board, the Social Welfare 
Board etc., have been created with the consent of the States although 
the subjects are in the domain of the States also. The Committee won
der why such an arrangement could not be arrived at in the case of 
the National Savings Movement also.

94. The Committee do not think that it could be said that the 
various official and non-official savings organizations in the country 
were working with a perfectly coordinated effort. All that the repre
sentative of the Ministry could say in this regard was: “1 do not see 
what the Central Government could do about it— I mean the Central 
Organization. It is a matter of mutual adjustment at District level 
and State level between the Women's organization and the State 
Advisory Board and so on.” This appears strange to the Committee 
since it should undoubtedly be the responsibility of the Centre to ensure 
coordination and cooperation in savings work.
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95. The Committee cannot help feeling that the Savings Movement 
is too much dominated by an official outlook. A greater appreciation 
of the procedural difficulties experienced by prospective investors for 
instance would assist a great deal in furthering the movement. It 
seems that the movement in spite of the National Savings Advisory 
Committee, the State Advisory Committees, etc., is still far from being 
a people's movement which alone would ensure its success.

96. The Women’s Savings Campaign is a voluntary organization 
which has been provided with little official assistance and has succeeded 
in bringing in good collections. The Committee feel that such an 
arrangement could with advantage be extended and be the pattern for 
the entire savings movement. In this connection, it might be pointed 
out that in U.K. the Savings Movement is an organization consisting 
almost wholly of voluntary workers who (in 1955) numbered about 3 
lakhs and who, during thaf year, succeeded in bringing collections of 
about Rs. 1500 crores.

97. With the above ends in view the Committee would suggest a 
(•organization of the National Savings Movement on the following

natter n:
(i) There should be. broadly speaking, a single organization 

for conducting the National Savings Movement in the 
country. It might have a separate Women's branch. The 
Organization should be built from below to make it a 
genuine people’s movement.

(ii ) In the rural areas at the Panchayat level there should be 
a Panchayat Savings Committee consisting of voluntary 
workers. They should have the assistance of prominent 
non-officials of the area. The Committee should be made 
responsible for all the savings work in the area of the 
Panchayat.

(iii) At the next higher level i.e., at the Block level there should 
he a Block Savings Committee which should consist main
ly of the representatives of the Panchayat Savings Com
mittees in that Block and other prominent non-officials. 
It should be incharge of the savings work in that Block 
and co-ordinate the work of all the Panchayat Committees 
in that Block. It might be assisted by a whole time offi
cial who will provide secretarial and other assistance to the 
Block Committee and all the Panchayat Committees in 
that Block in doing theit work and in collecting the 
savings.

(iv) In urban areas, there might be a Savings Committee for
each well-demarcated area like the Municipal ward, etc., 
and one for the entire urban area composed of the repre
sentatives of the former etc.
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(v) There should be at the District level a District Savings 
Committee consisting of representatives of the Savings 
Committees of Blocks and of urban areas in that District 
and of non-officials. It might be assisted by a District 
official.

(vi) The above pattern might be repeated at the State level with
the formation of the State Savings Committee.

(vii) A t the Centre, there might be a National Savings Com
mittee consisting of the representatives of the State Savings 
Committees and leading non-officials and assisted by the 
National Savings Commissioner.

(viii) A t various levels, the Savings Committees might have
publicity advisory bodies to • enable the publicity to be 
made effective.

(ix) A t each level the Savings Committee .should have a 
Women’s Savings Sub-Committee.

(x) A t each level the Savings Committees might have a publi- 
advisory sub-committee to enable publicity to be made 
effective.

(xi) All the Committees should meet regularly to enable them 
to function effectively and to give suitable directions to 
the officials and Jhe voluntary workers. It should be their 
endeavour to assist in the formation of savings groups in 
rural as well as in urban areas and in various institutions 
and professions, etc., for the collection of savings.

(xii) The National Savings Committee might be given adequate 
funds to enable it to satisfactorily discharge its responsi
bilities and also adequate powers to regulate its procedure 
as required by circumstances. It should be free of Gov
ernment control in regard to day-to-day administration. 
There might also be adequate decentralization within the 
organization to facilitate its becoming a people’s move
ment so as to maximise the savings work.

(xiii) If the above pattern of organization is accepted, there 
might be no necessity of pgents and the commission paid 
to them might be made available to the various Savings 
Committees for their work. Payments to non-official 
voluntary welfare organizations should however continue.

(xiv) Further there might also be no necessity of a large official
organization. A few officials with qualities of leader
ships in them and experience of developmental work to 
assist the various committees and to give them expert 
advice in regard to savings work should suffice.
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98. While undertaking the above reorganisation the Committee 
would suggest that the pattern of the organisation of the National 
Savings Committee in the U. K. (briefly given in Appendix VII) might 
be kept as the model to the extent possible.

99. The Committee would suggest that the above organization 
should develop a close liaison with other organisations which might 
assist in saving work, e.g., the Life Insurance Corporation, the Banks, 
the Cooperative Movement, etc. For this purpose, non-officials and 
officials connected with these movements may also be associated with 
the organisation at various levels.

100. The Committee feel that the enthusiasm among the people 
for work relating to saving is at present dormant. They have no doubt 
that a reorganisation as suggested above would enthuse the people and 
enable savings to be mobilised for the success of the Plans on which the 
future of the country so much depends.

N e w  D e l h i :

The 2m  March, 1959.

BALVANTRAY G. MEHTA, 
Chairman, 

Estimates Committee.



APPENDIX I

(iVide paras 9 and 30)
Statement showing staff engaged by the State Governments on sharing basis

Designation

1. U ttar Pradesh

1. Director, Small Savings

2. Dy. Directors, Small Saving-; .

3. Assistant Superinten Jent-in-
Charge.

4. Upper Division Assistants

5. Inspector .
6. Stenographer .
7. Daftry .
8. Office Peo.V •
9. Orderly • . . .

2. Punjab
1. Director General, .

Small Saviags.
2. Assistant
3. Statistical Assistant
4. Stenographer
5. Clerks
6. Peons
7. Sweeper
8. Chowkidar

3. Bombay
1. Small Savings Officer .
2. Deputy Director .

No. Scale of Pay, etc.

1 Conveyance Allowance Rs. 100 -
p.m.

2 Rs. 250— S50 plus Rs. 100;- as
Conveyance Allowance.

r r c o — p D

3 Rs. 163— 400 for Secretariat
hands & Rs. 80— 240 for non- 
Secretariat hands.

1 Rs. 200— 350
1 Rs. ioc— 240
r Rs. 32— 37
1 Rs. 27— 32
i Rs. 27— 32

1 Rs. 150— 10— 300 
1 District Organiser’s Scale
1 Rs. 150— 10— 300
2 Rs. 60— 175
2 Rs. 30— 35
1 Rs. 3 0 — 35
1 Rs. 30— 35

*

i Rs. 650— 1100
1 Approximating to the scale o f 

Deputy RNSOs.
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Designation No. Scale of Pay, etc.

3 Superintendent 1 Rs. 320—20—500—25—600
4- Assistant (Senior) . . . . 1 Rs. 210—15—300
5 Assistant (Junior) . 1 Rs. 120—10—200—EB—10—

250
6 Clerks 3 Rs. 75—5—140—EB—8—220
7- Stenographer . . . . 1 R>. 140—270
8 Aval Karkuns 49 Rs. 100—140
9 Clerks-cKW-typists 11 Rs. 46—130

10. Peons . . . . . 2 Rs. 30—35
4. Orissa

1. Small Savings Officer 1 Junior Scale of I.A.S.
2. Stenographer 1 State’s scale of pay
3- Upper Division Assistant 1 Do.
4- Lower Division Assistant 1 Do.
5- Clerks . . . . 13 Do.
6. Orderlies . . . . 2 Do.

5. Andhra Pradesh

1. Tehsildars . . . . 2 Rs. 210—300
2. Dy. Tehsildars or Sub-Dy.

Collectors . . . . 4 Rs. 150—200
3- Superintendent 1 Rs. 190~~"i 0““240

44- Upper Division Clerks . 2 Rs. 80—125
5- Lower Division Clerks . 25 Rs. 45—90
6. Peons . . . . . 6 Rs. 18—25

6. Bihar
1. Sub-Deputy Collector or

Officers of Bihar, Finance
Service (Junior Branch) 4 Rs. 200 plus allowances

?. District Organisers 23
3- Clerks . . . . . 17 Rs. 50 plus allowances
4- Peons . . . . . 4

i.
2.

7. Mysore

Directorate of Small 
Savings

Assistant 
Junior Assistant

Rs. 80—200 
Rs. 75—220

2125 (A ii)  L S — 6.
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Designation No. Scale of Pay, etc.

3. Junior Assistant 1 Rs. 55—120
4. Atttnder 1 Rs. 30—50

5-

Divisional 0  ffices 
Assistants . . . . 4 Rs. 0 

00w1

1.
8. Kerala

Deputy Director . 1 Rs. 300—500
2. Superintendent 1 Rs. 200—IC—300
3- Upper Division Clerk . 1 Rs. 90—I80
4- Lower Division Clerks & 

Lower Division Typists 3 Rs. 50—125
5- Lower Division Clerks . 9 Rs. 40—120
6. Peons]. 2 Rs. 25—35

1.
9. Assam

Upper Division Assistant 1 Rs. 200—325
2. Lower Division Assistant 1 Rs. 80—200
3- Diarist..................................... 1 Rs. 80—200
4- Statistician . 1 Rs. I50—450
5- Steno-typist . 1 Rs. 125—250
6. P e o n ..................................... 1 Rs. 00 i 0

i
2

3
4
5 
6.

10. Rajasthan

Special Officer
Steno-typist for Special Officer 
U. D. Cs.
L. D. Cs. . . .
Peons . . . . .
Cycle Sawar

11. Madras

Special Officer for S. Savings & 
ex-officio Deputy Secretary ,.

2. Superintendent
3. Steno-typist
4 U. D. Cs.

Rs. 200—600 
Rs. 120—250 
Rs. 80—200 
Rs. 60—130 
Rs. 25—40 
Rs. 25—40

1 Rs. 600—50—1200 plus a
Special pay of Rs. 200/- per 
month.

1 Rs. 200—20—400
1 Rs. 50—100
2 Rs. 90—175
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Designation

5. Typist

6. Peons
7. U.D.Cs.
8. Revenue Inspectors

12. Madhya Pradesh

x. Dy. Director of Small Savings
2. Stenographer
3. U.D.C.
4. L.D.C.
5. Peon . . . .

13. West Bengal

Publicity Clerks

No. Scale of Pay, etc.

1 Rs. 51—100 plus a typewrit
ing spl. pay of Rs. 10/- 
per month.

2 Rs. 18—25
14 Rs. 80—110
2 Rs. 45-90

I Rs. 010C4

• I Rs. IOO—200

• I Rs. 70—150
. I Rs. 45—100
• I Rs. 25—35

15 Rs. 15/-per head per month 
as special pay.



APPENDIX II

(Vtde para 20)

Statement shewing Major Recommendations made at the Meetings of the 
National Savings Central Advisory Committee and action taken thereon

F ir s t  M e e t in g  o f  t h e  C e n t r a l  C o m m it t e e  h e l d  i n  D e l h i  o n  
8t h  &  i o t h  D e c . 19 5 6 .

1. To expedite the introduction of The scheme has been finalised
cumulative time deposit scheme. 

2. Production of documentary films

To effect active Co-ordination 
between Central and State 
Committees.

A Change in the interest 
structure of S.S.S. Securities.

and will be introduced shortly.

Two films namely “ Provision for 
old age” , and “ Best-Way to Save”  
have already been produced. Other 
two films namely “ Wait for the 
fruit”  and “ Funds for National 
Development” are under pro
duction.

RNSOs. were addressed in the 
matter. Steps are being taken 
to ensure that members of Nation
al Savings Advisory Committee 
are nominated to the State Savings 
Advisory Committees.

A mew series called the 12-Year 
National Plan Savings Certifi
cates with a compound interest 
of 4-25% on maturity was in
troduced w.e.f. 1/6/57. The rate 
of interest on T SD  certificates 
was also raised from 3$% to 4%. 
The rate of interest on POSB 
has also been raised from 2% 
to 2^% upto balances of Rs. 
10,000/- (Rs. 20,000/- in the

' case of joint holdings) and from 
i£% to 2% for balances between 
Rs. 10,000/- to Rs. 15,000 (Rs. 
30,000/- in the case of joint 
holdings). The interest rate on
the 15-Yr. Annuity Certificates 
has also been raised from 3$% 
to 4 i%  w. e.f. 1-1-58.
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5. Linking of Small Savings 
Scheme with Insurance.

The question of linking some element 
of insurance with S.S.S. was 
considered some time back but 
was not pursued due to practical 
difficulties involved.

6. Shifting of National Savings As no accommodation was available 
Commissioner’s Office to Delhi. in Delhi, the National Savings

Commissioner’s Office was trans
ferred from Simla to Nagpur on 
ist November, 1957.

7. Special Savings Drive during 
National Week.

8. Appointment of Propagandists .

9. To arrange high level meeting 
with Officers of Finance Ministry 
and D. G., P& T. to find out a 
wav to improve working in Post 
Offices.

RNSOs were addressed to take action 
in the matter.

One such Propagandist was appointed 
in Bombay City on an honorarium 
ofRs. 150/- per month.

A P & T Small Savings Board, consis
ting of representatives of the Minis
try of Transport & Communications 
Ministry of Finance, Reserve Bank 
of India, A. G., P & T. and National 
Savi gs Commissioner, has been 
constituted under the Chairman
ship of the D.G., P & T. to improve 
the effici *icy and public relations of 
post offices and to ensure expedi
tious disposal of complaints.

S e c o n d  M e e t in g  o f  N a t i o n a l  S a v in g s  C e n t r a l  A d v is o r y  C o m m it t e e  
h e l d  in  B o m b a y  o n  t h e  2 n d  &  3RD A p r i l , 1958

1. Higher iate of Commission to 
rural agents.

2. Negotiability of S.S.S. Securities,

3. Amendment to Payment of Wages 
Act.

4. Temporary Savings Bureaux for 
S.S.S. at places where melas & 
fairs are held.

It was net found possible to allow 
different rates of commission to 
Urban and Rural ag. nts.

The facility of pkdg’ng 12-Year 
N.P.S.Cs. and 10-Year T.S.D.Cs. 
by investors to scheduled banks, 
Co-operative Societies a d banks 
for securing advances there against 
has already been introduced.

The Act has already been amended 
The employer has now been author
ised ro make deductions, with the 
consent of the Employee, from his 
wages for investment in Certificates.

This facility is now being provided 
wherever justified.
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Increase in the rate of Commis
sion.

6. Throwing open other SSS 
scrips for canvassing by Authoris
ed Agents.

This was examined and it was decided 
that the present rate of commission 
was quite adequate and there was 
no justification for increasing it.

In addition to 12-year NPSCs
authorised agents have now been 
allowed to canvass for 10-Year
TSD Certificates.

T h ir d  M e e t i n g  o f  t h e  N a t i o n a l  S a v i n g s  C e n t r a l  A d v is o r y  C o m m i t t e b  
h e l d  i n  D e l h i  o n  t h b  s t h  a n d  6 t h  J u n e , 1958

1. De-centralisation of Publicity. SSS Publicity has been considerably
de-centralised. Publicity grants 
have been provided to the State 
Governments. State Governments 
have also been addressed to de-cen- 
tralise publicity for SSS further to 
divisional and district levels.

2. Decentralisation of work of The question is under consideration 
appointments of EDBPMs., WSC
and Social Service Organisation 
and Scheduled Banks as Agents

3. Supply to members of Public 
Booklets regarding :

(0 Information on Small Savings

(it) Acts & Notifications on SSS 
Securities, and

Booklets on “Small Savings” in Eng
lish and Regional Languages are 
underprint and will be distributed 
among the public. PONSC Rules 
have been revised and simplified. 
The revised rules will be introduced 
shortly.

(m) PONSC Rules.
4. To allow approved Provident This has not been accepted. 

Funds to invest in TSDCs without 
limit.

5. To issue gift coupons for maturity'I 
value of Rs. 5,10,50,100 and 1000. !

J6. To make the 15-Year Annuity j 
Certificates pledgible.

7. To consider the question of 
deferred paym nts on 15-Year 
Annuity Certificates.

8. Suggestions for production of 
Publicity Material for SSS

(a) Propaganda through lyrical 
songs on SSS Recorded on 
Gramophone records & tape 
recorders.

y These have not been accepted.

This is under consideration.

This was started last year. The 
entries received have been sent by 
theRNSOs to State Governments 
for further action as the item relates 
to local publicity
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(b) Use of Slogans on SSS from 
Mahatma Gandhi’s writnigs.

(c) To display SSS Posters and
other publicity material on the 
premises of the Employers’ 
Organisations.

(d) To produce publicity material
for rural areas in bold letters.

f 9. Pilot studies on rural savings to 
get at the incidence of rural savings.

10. Linking of SSS Propaganda 
with local projects.

11. Stocking and Issue of NPSCs. by 
large establishments.

12. Linking up Co-operative Move- 
me it with Small Savings Move
ment.

13. To a end Provident Fund Acts 
to provide for investments by 
University teachers of their Provi
dent Funds upto the maximum 
limit peimissible irrespective of 
the Employer’s Conti ibution.

14. To nominate one or two mem
bers of the National Savings Cen
tral Advisory Committee to the 
Central Advisory Board, Women’s 
Savings Campaign.

15. Identification of investors by 
various persons to remove diffi
culties regarding encashment of

The matter is under consideration.

This was already being done. State 
Gover iments have now been re
quested to ensure this.

The suggestion has been brought to 
the notice of the State Govts.

It is proposed to carry out a survey 
of the account holders in the 
P.O.S.B. in the fourteenth lound 
of the National Sample Survey. 
Pilot Project Centres in Community 
Project Blocks were selected last 
year to intensify S.S.S. in those 
areas. The Ministry of Commiinity 
Developm nt propose to conduct 
a Survey shortly into the incidence 
of Savings in Rural Areas.

This relates to local publicity with 
which State Governm nts are 
concerned. A copy of the minutes 
of the meeting has been forwarded 
to all the State Governm nts for 
information and necessary action.

This involves an amendment of the 
PON SC Ordinance and the question 
of amending the Ordinance with 
a view to make agencies other than 
the P.O. to stock all Saving* 
Certificate is under consideration.

Reserve Bank of India is investigating 
into the matter.

The matter is under consideration.

The matter is under consideration.

Identification by District Organises
& Gazetted Officers with whose 
signatures, the Post Office is familiar
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Certificates and withdrawals from is already being allowed. Instruc-
P.O.S.B. Accounts. tions have also been issued by the

D. G., P & T  to all Post Offices to 
be more accommodative in this 
regard.

j 6 .  To revert to the old procedure The question of revising the procedure 
for issue of Identity Slips. to facilitate the issue of identity

slip is under consideration.
17. Training of Postal Officials This is already being done by P & T.
18. Nomination This involves legislation. The matter

is already receiving urgent attention.
19. To issue an appeal to the represen- As regards appeal to the representative

tative trade unions and labour Trade Unions, a resolution has been
organisations to popularise SSS passed by the INTUC appealing
Movement among industrial and to all affiliated Unions to encourage
commercial employees. drive for SSS among the working

class population. Individual letters 
to all employers in various regions 
are also being issued by RNSOs. 
Presidents of important Chambers 
of Commerce are being contacted 
to address similar letters to the 
members of the Chambers.
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APPENDIX V

(Vide para 69)
Brief description of the Savings Schemes in Vogue

I .  P o s t  O f f ic e  S a v in g s  B a n k

Investment in the Post Office Savings Bank is intended for those who, 
in order to meet unforeseen demands, want to have the facility of being able to 
draw at any time on their principal and accrued interest. Any adult can open 
a Post Office Savings Bank account in his or her name. Two adults can also 
open an account jointly. An account can also be opened on behalf of a 
minor by his or her guardian.

Limits.— The minimum deposit for opening an account is Rs. 2. Sub
sequent deposits can be even as small as Rc 1. An individual can deposit 
upto Rs. 15,000 and two individuals jointly upto Rs. 30,000.

Withdrawals.— Withdrawal of money from an account can be made twicc 
a week.

Interest.— Interest is paid at the rate of 2\  per cent per annum on balan
ces from Rs. 25 upto Rs. 10,000 (Rs. 20,000 in the case of joint accounts) 
and at 2 per cent per annum on balances above Rs. 10,000 (Rs. 20,000 in 
the case of joint accounts). The interest is free of Income-tax and Super
tax and is not taken into account in determining the rate of income-tax on 
total income.

II. (a) 1 2 - Y e a r  N a t i o n a l  P l a n  S a v i n g s  C e r t if ic a t e s

These certificates which can be purchased at all Post Offices transacting 
Savings Bank business, are for those who can wait for some years both for 
their capital and the interest accruing thereon.

Denominations.— The Certificates are available in denominations of 
Rs. 5, io, 50, 100, 500, 1,000 and 5,000 and can be obtained from any Post 
Office doing Savings Bank work.

Limits.— An individual in his or her own name or an adult on behalf of a 
minor can purchase Certificates upto a maximum of Rs. 25,000 
(including holdings, if any, of Post Office Cash Certificates and of National 
Savings Certificates). When Certificates are purchased on behalf of a minor 
the person entitled to encash the Certificates can be nominated, such nomina
tion being restricted to the father, or the mother, or either parent, or the 
paternal grandfather, or the legal guardian of the minor. A minor who 
is able to read and write can obtain Certificates in his or her own name. 
Two adults can purchase Certificates in joint names upto a limit of Rs. 50,000 
repayable to both of them or to cither or the survivor.

Higher limits are permissible for charitable, educational and religious 
institutions, co-operative societies, registered firms and local bodies.
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Encashment of Certificates.—At the investor’s option a certificate cai* 
be encashed at any time after the expiry of i year. Below is given a table 
showing the year-to-year surrender value of a Rs. 100 Certificate :

After 1 year . 100*00

After 2 years . 104*00

After 3 ,, 107* 00

After 4 1 1 1 * 0 0

After 5 ,, 1 1 6 - 0 0

After 6 ,, 1 2 1 * 5 0

After 7 1 2 7 *0 0

After 8 ,, 13 3* 00

After 9 ,, . . 1 40- 00

After TO ,, 148*00

After I I 5, 1 5 6 - 0 0

After 12 ,, 1 6 5 - 0 0

Interest.— On maturity, these Certificates yield interest at the rate of 5-4 
per cent per annum. In other words, every Rs. 100 becomcs Rs. 165 in 
12 years. The interest is free of Income-tax and Super-tax and is not taken 
into account in determining the rate of income-tax on total income.

(b) Savings Stamps.— To suit the convenience of those who are unable 
to purchase even a 5-rupee Certificate at a time and to encourage the good 
habit of saving in children. Savings Stamps in denominations of 25 Nava Paise, 
50 Naya Paise and 1 rupee are sold at Post Offices. These stamps are pasted' 
on a Savings Card (obtainable free from the Post Office). When the total value 
of the Stamps pasted ort. the Card becomes Rs. 5 or Rs. 10. the Card can be 
exchanged for a National Plan Savings Certificate of that amount.

Accepted as Security.— In place of cash security these Certificates can 
be pledged to Gazetted Government Officers in their official capacity, the 
Reserve Bank of India, a scheduled bank, a co-operative society including a 
co-operative Bank, a Government company, the Rehabilitation Finance Ad
ministration, a Local Authority.

(c) Gift Coupon Scheme.— In order to popularise the presentation of 
Savings Cert ificates as gifts on the occasion of social ccremonies such as mar
riages, birthdays etc., a scheme known as the “ Gift Coupon Scheme” has been 
introduced recently. It enables a person to purchase attractive gift coupons 
of given denominations in attractive envelopes to be presented to the donee 
who can have them exchanged into 12-year National Plan Savings Certificates- 
of lik<; denomination. The Gift Coupons are sold at Post Offices doing Savings 
Bank work in denominations of Rs. 5, 10, 50, 100 and 1000.

I I I .  10 -Y e a r  T r e a s u r y  S a v in g s  D e p o s i t  C e r t if ic a t e s

This investment is for the benfu of those who want to keep their capital 
intact for some years but wish to draw regular annual income therefrom.

Limits.— Deposits can be made in multiples of Rs. so upto Rs. 25,000 
For institutions and for two persons investing jointly, the limit is Rs. 50,000. 
Charitable institutions may invest upto Rs. 1,00,000.
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How to Deposit.— Deposits are accepted by the Reserve Bank of India 
at Bombay, Calcutta, New Delhi, Madras, Bangalore, branches of the State 
Bank of India, State Bank of Hyderabad, Bank of Mysore Ltd., conducting 
Government treasury business and at treasuries and sub-treasuries in India 
at places where there is no such office of the Reserve Bank of India or branch 
o f the State Bank of India, State Bank of Hyderabad and Bank of Mysore Ltd. 
Persons residing at other places can send their applications by registered post 
to the nearest treasury, sub-treasury or branch of the Bank along with a draft 
or the amount of the deposit.

Minor's Deposits.— The father or the mother of a minor child may make 
deposits on behalf of the minor without having to produce a guardianship 
certificate. During the child’s minority, the father or the mother, whichever 
o f the two has signed the applications, will be entitled to receive accruing in
terest and the discharge value of the Deposit Certificate. Similarly, a legal 
guardian can also make deposits on behalf of a minor.

Withdrawals.— The amount is returned at the end of ten years from the 
date of deposit. If it is desired to withdraw the money earlier, this can be 
done, provided 12 months have passed from the date of deposit. For with
drawals before the period of ten years, a small discount is charged as set 
out below :—

If  the deposit is withdrawn But before the Discount for every
after expiry of Rs. 100

1 year . . . . 2  years . . * 4-00
2 years 3 . . 4'50
3 ,, . 4 ,, . . 6-oo
4 s ,, . . 6-oo
 5 ......................................... 6 ................................ 6 25
6 . . 7 ,, . . 6*oo
 7 ........................................< S ................................  5-25
8 . . 9 . 4-00
9 . . 10 . . . 2*25

10 ,, (complete) . . Nil

This discount is tantamount to a refufid, in the first year of the full, but in 
subsequent years of only a portion, of the interest already drawn by the de
positor. For example, if a deposit of Rs. 100 is withdrawn after the 
completion of 7 years but before the expiry of the 8th year, the depositor has to 
return Rs. 5-25 only by way of discount. But he has already received Rs. 
7 x 4 1 .  e., Rs. 28 as interest during that period. Thus he is left with Rs. 22 *75 
(Rs. 28 minus Rs. 5-25) as net interest which works out to 3*25 per cent 
per annum. This rate of net yield goes on increasing from year to year and 
becomes 4 per cent per annum at the end of the 10th year. The capital always 
remains intact.
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Accepted as Security.—These Certificates can be transferred to a Gazetted 
Government Official or an cxccutive officer of a local authority, or the Re
serve Bank of India, or a scheduled bank, or a co-operative bank or society, 
for the specific purpose of being held as security.

Interest.—Interest is paid annually to the depositor at 4 per cent, per 
annum. If he so desires, he can get this interest remitted to himself or to 
his bankers, on deduction of actual remittance charges, if any, incurred by 
the Public Debt Office. He can also have interest credited to his post office 
savings bank account without any charge. No Income-tax or Super-tax is 
levied on this interest, nor is it taken into account in determining the rate 
of income-tax on the total income.

IV. 15-Y e a r  A n n u i t y  C e r t if ic a t e s

This is intended for investment accumulated savings to yield a regular 
monthly receipt. The amount invested in these Certificates is refunded 
together with compound interest at about 4*25 per cent, per annum by way 
of monthly payments spread over a period of 15 years.

Issue Price

Issue prices are Rs. 3,325, Rs. 6,650, Rs. 13,300 and Rs. 26,600 securing 
to the holder a monthly payment of Rs. 25, Rs. 50, Rs. 100 and Rs. 200, 
respectively, for a period of 15 years. The monthly payment will commence 
after the expiry of one calendar month from the date of investment.

Free of Income-tax

The amount paid is not liable to Income-tax and Super-tax and is not 
to be taken into account in calculating your total income for the purpose 
of income-tax.

Payment of Annuity

The depositor can draw the monthly payment at any treasury or sub
treasury in India (cxccpt Jammu and Kashmir) or at any of the Public Debt 
Offices at Bombay, Calcutta, New Delhi, Madras and Bangalore. The 
Annuity Certificate can be kept ŵ ith a Public Debt Office for safe custody 
in which case the monthly amount due is drawn and remitted by Money 
Order less remittance charges or the monthly payment warrant is forwarded 
to the depositor or to Bankers for the Post Office for credit to depositor’s 
account.

Payment to Legal Heirs

In the case of death of the holder before the expiry of the full period 
of the annuity, the monthly payment for the remaining period are made to 
his legal heir; and in case ot joint holders, on the death of one, the monthly 
payment is made to the survivor. In no ca.se is the balance of investment 
refunded in a lump sum.
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Who can Invest

The Certificates may be purchased by an aduJt in his or her sole name 
or jointly with another adult. A guardian may also purchase these Certi
ficates on behalf of a minor. When the Certificate is purcha. ed by two per
sons jointly tn? annuity can be made payable to them jointly or to either or 
survivor.

Investment Limits

The maximum amount that may be invested in the Certificate is :
Rs.

For an adult . . . . . . . .  26,600

For an adult jointly with another adult . . . .  53,200

For a guardian on behalf of each minor . 26,600

Where to Apply

Applications for 15-Year Annuity Certificates are received at :

î) Offices of the Reserve Bank of India at Bombay, Calcutta, New 
Delhi, Madras and Bangalore ;

(iV) Branches of the State Bank of Hyderabad ;
(111) Branches of the Bank of Mysore Ltd., at Mysore, Shimoga, Mandya, 

Chickmagalur, Chitaldrug, Tumkur and Hassan ;
(iv) Branches of the State Bank of India at other places in India; 

and

(v) All treasuries and sub-treasuries in India (except Jammu and
Kashmir) where there is no branch of the State Bank of India or 
Hyderabad State Bank, or the Bank of Mysore Ltd., conducting 
Government treasury business.

V . C u m u l a t i v e  T im e  D e p o s i t  S c h e m e

The object of the scheme is to enable depositors to save by means of 
periodical deposits repayable in a lump sum inclusive of interest at the end 
of a specified period.

The scheme is operated through the Post Office Savings Bank* Any 
adult or two adults can jointly join the scheme, so also a guardian on behalf 
of a minor

Deposits— Deposits can be made monthly of Rs. 5, 10, 20, 50, 100 or 
200 for a period of 5 years or 10 years. A deposit of Rs. 20 per month 
secures to the depositor at the end of 5 years Rs. 1,300 and at the end of 10 
years Rs. 2900. Proportionate amounts are repaid on other deposits.

Limit.—Rs. 100 per month singly or Rs. 200 per month jointly in a 10 
year Deposit amount or Rs. 200 per month singly or Rs. 400 per month 
jointly in a 5 year Deposit.
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Withdrawals.—Withdrawals of sums in multiples of Rs. 10, subject to 
a limit of 50% of the deposits are allowed once in the case of a 5 year account 
and twice in the case of a 10 year account, after the account has been in 
operation at least for one year. The amount withdrawn with interest thereon 
ar6_% per annum is deducted from the amount payable under the account.

f  ̂ The legal heirs or the survivors can continue the account to maturity 
or discontinue further deposits and get a proportionate amount on maturity.

NSB-—Holdings by assessees in Small Savings Securities shall not be included in their 
net wealth for purposes of wealth tex unless they were acquired within six months 
preceding the valuation date.
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APPENDIX VII

(Vide para 98)

I. Extract from the Memorandum submitted by the National Savings Com- 
mittee, U.K., to the Estimates Committee, U.K.y in 1955.

N a t i o n a l  S a v in g s  C o m m it t e e

“1. Introduction

The Slational Savings Committee was founded in 1916 cto educate 
the public in the need for economy and to hilp th? srniil investor to save 
through the medium of Government securities’. It has since then grown 
into a very active and widespread organisation of voluntary workers (num
bering some 300,000) at the local, regional and national levels, with a smill 
official staff to assist and co-ordinate its activities.

2. Organisation
The National Savings Committee covers England and Wales only, 

there are separate committees for Scotland and Olster.

The EXECUTIVE bodies of the organisation are the National 
Committee and som: 1,300 Local Savings Committees. In addition, in 
each region (of which there are 12, 10 covering England and 2 covering 
Wales) there is regional ADVISORY committee, whose members are 
elected by local committees; its main purpose is to form a link between 
the local committees and the National Committee, but it has no executive 
power..

THE NATIONAL COMMITTEE, to which appointments are made 
by Treasury Minute, is composed of —

(i) The Chairman, Lord Mackintosh of Halifax.
(ii) A Vice-President and five Vice-Chairmen.
(iii) 12 elected members representing the voluntary workers in each 

Region and 8 elected members representing the eight largest 
cities in England and Wales.

(iv) 20 nominated members representing Government Depart
ments (including the Treasury, Post Office and National Debt 
Office) the Trustee Savings Banks, Trade Unions, Employers 
Organisations and Voluntary Organisations.

LOCAL COMMITTEES are composed of elected representatives 
of savings groups and nominated members to represent every sphere of local 
life, including the local authority, industrial, commercial and financial 
managements, workers, educational and religious organisations, etc.
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A. SAVINGS GROUP consists of a varying number of ‘savers* and' 

it is run by honorary officers using a variety of schemes. There are four* 
categories of savings groups, namely

(i) Places of Employment
(ii) School Groups
(iii) Social Organisations
(iv) Streets and Village Groups

The ARMED FORCES have their own groups, run by service 
personnel, which are not connected with local savings committee organisa
tion. Their activities are directed by the H.M. Forces Savings Committee 
of which the Chairman serves as a vice-Chairman of the National Savings 
Committee.

The OFFICIAL STAFF (numbering 668) consists of Headquarters 
(staff 145) and a regional organisation (staff 523). In each region, the staff is 
under the control of a Regional Commissioner, who is assisted by a Deputy 
Commissioner and an office staff (average strength 10). The region is 
subdivided into areas (the size of which varies considerably according to 
density of population, etc., but each area normally embraces at least 10 
Local Committees). Each of these areas has an Assistant Commissioner* 
who is provided with a small office and a staff of one or two clerks. The 
Assistant Commissioner is responsible for fostering and maintaining the 
Local Committee and their voluntary workers, the formation of savings* 
groups and the stimulating of local public interest in and support for the 
Savings Movement in his area.

The organisation of the Headquarters staff is set out in the table attached 
at Appendix A.

The relationship between the voluntary bodies of the Movement and 
ibe official staff is shown in the table^at Appendix B.”



APPENDIX ‘A’
NATIONAL SAVINGS COMMITTEE 
Official Staff Organisation—1954-55

HEADQUARTERS (145)

'2  CHIEF COMMISSIONERS (each
(2) responsible for supervising the 
working of six Regions)

-DEVELOPMENT DIVISION [res- 
(7) ponsible for promotion of

r —Deputy----------- | savings group work at the
Secretary j - national level {e-g., the establish- 

j ment and maintenance of
| liaison with national bodies)
I and the devising of savings
I schemes and equipment for
j use by groups].

VH.M. FORCES DIVISION (servic- 
I (14) ing the H.M. Forces Savings 

j j Committee and concerned with
I j the promotion of all forms of
I | savings amongst Service per-
| I sonnel, with a staff of 8 Assis-
j I tant Commissioners working
j I in the field at commands etc. at

I home and abroad).
I
(.GENERAL SECTION (dealing

(4) with detailed work of organising 
national meetings, etc. and
general problems concering
the voluntary organisation down 
to local committee level).

-----Director
of

Establishment 
and Finance

ESTABLISHMENT DIVISION 
(55) (staffing, training, O. & M. 

accommodation and general 
establishment problems of the 

•i whole official staff).
I TYPING POOL AND 
| , MESSENGERS.I
^ACCOUNTS DIVISION (res- 

(27) ponsible for Vote accounting 
and inspection and payment 
of all Departmental M expeadi-
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T he’
Secretary

Secretariat (3)

I

ture, including that by local 
committees; inspection and local 
audit of certain savings groups 
and credit stocks, etc.)

Director PUBLICITY BRANCH (concerned
of (19) with all forms of publicity

Publicity including press advertising,
outdoor poster displays, exhi
bitions, etc. It has a studio 
staff of 9 who are responsible 
for the designing, etc., of the 
bulk of the publicity material 
used both by the National 
Savings Committee and the 
Scottish and Olster Committees.)

----------------------INTELLIGENCE BRANCH (res-
(10) ponsible for production of 

all statistics and advice on 
economic aspects of savings 
matters; information services 
for the press and dealing with 
general enquiries from the 
public).

Notb : The figures in brackets show number of staff.
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ill. E x t r a c t  f r o m  t h e  A p p e n d ix  t o  U. K. E s t im a t e s  C o m m it t e e  R e p o r t  
o n  N a t i o n a l  S a v in g s  C o m m it t e e  S e s s io n  19 5 4 -5 5 .

» « * * *
* «  *  *  ♦

“Members of the staff of the National Savings Committee are selected 
'to give assistance to the voluntary organisation at all levels. The Regional 
staff work with the Local, the Constituency and the Regional Committees. 
It is their function to do all in their power to maintain this organisation 
at the highest possible efficiency and particularly to assist Local Savings 
-'Committees in all aspects of their work of propaganda and organisation of 
facilities for saving and investment.

They are, therefore, expected to show qualities of leadership; to be 
able to stimulate enthusiasm, and to arouse interest in the wider aspects 
of the Movement. In practice, much of the executive work is done by 
the Regional staff. Members of Local Savings Committees use their 
personal influence in support of the Movement and assist in obtaining sympa
thetic interest in interviews for the staff and some of the organising work, 
particularly in connection with Street Groups. But the task of day to day 
visits and interviews on which the maintenance of a flourishing Savings 
Group organisation depends falls mainly on the staff.

|W The voluntary workers look to them for information on all aspects of 
the work; for initiating new ideas and suggestions for carrying them out. 
Members of the Regional Staff are, therefore, in a position to give their best 
service when they know intimately the area which they administer and are 
on friendly terms with the voluntary workers.

The Regional staff must also maintain friendly contacts with the officers 
and officials of Regional and local branches of the other partners in the 
National Savings Movement—the Post Office Savings Bank and the Trustee 
Savings Banks. They should also cultivate the friendly interest of Managers 
and other officers of Joint Stock Banks who are responsible for a high pro
portion of the sales of Defence Bonds and Savings Certificates.

2. THE REGIONAL COMMISSIONER
The broad outlines of policy are laid down by Headquarters for the 

whole country and it is the main function of the Commissioner to apply 
this policy with due consideration to special regional needs and circum
stances. He has to assist him one or more Deputy Commissioners, a number 
of Assistant Commissioners, and an Executive Officer in charge of the routine 
work in the Regional Office. In shaping regional policy he will, whilst 
retaining full responsibility, consult his Deputy Commissioner(s). He 
must avoid being tied down by routine and paper work to the detriment 
of his proper functions of leadership, control, planning and organising. 
He should not need to concern himself unduly with the detailed working 
of the Regional Office, but he must satisfy himself that the officers res
ponsible for this work are doing it. He must ensure that at all levels within 
the Region there is proper-liaison with the Post Office and Trustee Savings 
Banks. He must give personal attention to the accounting responsibi- 
ities, etc., delegated to him by Headquarters.
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3. DEPUTY COMMISSIONERS
The function of a Deputy Commissioner is to act as the Commissioner’s 

Deputy in all respects. He should ' advise and assist the Commissioner 
in the work of the Region in general and in the leadership and close over
sight of the Assistant Commissioners in particular. He should ensure 
that the regional policy determined by the Commissioner is put fully into 
effect by the Assistant Commissioners, and that the District Officers are 
providing voluntary workers with the service they need.

4. ASSISTAN T COMMISSIONERS
The Assistant Commissioner is the officer most frequently and most 

closely in contact with voluntary workers and the success of the Movement 
depends largely on his personal qualities, initiative and zeal. He is res
ponsible for seeing that Local Committees are recruited and maintained 
as effectively as possible, so that they can provide that strong local support 
and influence necessary in creating a sound organisation for the setting 
up and maintenance of Savings Groups and the prosecution of effective 
local savings propaganda. Where members of Local Committees are willing 
to undertake the formation and maintenance of Groups, they should be 
encouraged to do so, but this does not relieve the Assistant Commissioner 
of personally visiting prospects and Groups with the frequency and in the 
order of priority laid down from time to time.

The Assistant Commissioner is primarily a field officer and his time 
should be devoted as fully as possible to work of this nature. To this end 
efforts are made to reduce to the minimum other duties which may interfere 
with this all-important work. It is essential, however, that these minimum 
requirements as laid down from time to time in official instructions, especially 
in regard to reports and the supervision of his District Office, are observed.

The District Office, as its name implies, is an office serving the needs 
of the National Savings Movement within a given area. The Assistant 
Commissioner must ensure that it provides necessary services for the 
voluntary workers and that their visits to the office are welcomed.

Under the guidance and direction of the Commissioner and Deputy 
Commissioner, an Assistant Commissioner should plan his work effectively, 
with due regard to priorities and in such a way as to avoid unduly long hours 
of duty. It has, at the same time, to be recognised that the special nature 
of his duties makes it very difficult to apply rigid hours or to keep them, 
within the normal hours of the Civil Service.”



Statement showing the Summary of conclusionslRecommendations of the 
Estimates Committee ccntained in the Rt port

APPENDIX VIII

SI. No. Para No. Summary of Conclusions/Recommendations

i 2 3

1 10 The Committee understand that there is a
feeling among certain State Governments 
that the existence of a Central and a State 
Organisation operating in the same area for 
savings work results in duplication. The 
Committee consider that maximum co
ordination is nccessary and should be ensur
ed between Central and State efforts and all 
duplication avoided. They, therefore, 
recommcnd that there should be only a single 
official organisation in each State for doing 
the savings work.

2 14 The Committee suggest that it should be
arranged with the officials of various agen
cies at present working in rural and other 
areas such as the Health, Agriculture and 
the Social Education Departments of the 
State Governments that their tour program
mes arc intimated to the officials and non
officials of the Savings Organisations includ
ing workers of the W.S.C. so as to enable 
the latter to make use of the transport arrange
ments, when necessary of the former. In 
this connection the possibility of making 
such vehicles available to the Women’s 
Savings Campaign workers for a few days 
each month preferably for a few days in a 
week exclusively for their use may also be 
considered.

3 15 The Committee understand that the Govern
ment had since instructed all the District 
Organizers to see that the work done by the 
Members of the Women’s Savings Campaign* 
Advisory Boards was followed up and that

_________________ promises secured by them were collected bjr
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2 3

activising the social organisations or by the 
District Organizers themselves. The Com
mittee feel, however, that in the interest of 
the Savings Movement, office and other 
assistance for the members of the Women’s 
Savings Compaign State Advisory Boards 
through Assistant National Savings Officers, 
District Organizers, etc., and welfare assist
ance to the Women’s Savings Campaign 
workers to the extent necessary may also be 
provided.

16 The Committee understand that there is a feel
ing among the workers of the Women’s 
Savings Campaign as well as the officials of 
the National Savings Organisation that the 
results of the enthusiasm or business created 
by the efforts of one are often carried away 
by the other. They have no doubt that the 
existence of such feelings would hamper the 
savings effort on the part of all concerned. 
The Committee feel that maximum co-ordi
nation is necessary and should be ensured at 
every level between the official and the non
official agencies doing the savings work. 
They also suggest that wherever honorary 
services of Women’s Savings Campaign 
workers are available, they might be given 
preference over others.

19 The Committee observe that since its consti
tution nearly three years ago, the National 
Savings Advisory Committee has met only 
three times, viz., in December, 1956, in April, 
1957 and in June, 1958. As regards the 
States’ Advisory Committees, they observe 
that while some of them had met a number 
of times, some others had met only once. 
The Committee regret that the Advisory 
Committees should meet so infrequently. 
They feel that the Secretaries of these Com
mittees viz. the National Savings Commis
sioner, the Regional National Savings 
Officers, £tc. should take greater initiative in 
these matters and have the meetings of the 
Committee convened regularly.

21 The Committee wonder what public enthu
siasm for savings, the Advisory Committees 
of the National Savings Organisation at the 
Centre and in the States holding their meet-
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ings so infrequently could possibly
generate. They also wonder whether
these Advisory Committees could
themselves feel enthusiastic about 
their work when it takes Government consi
derable time to take action on their recom
mendations. The Committee, therefore, 
consider the device of setting up these Advi
sory Committees for obtaining the assistance 
of non-officials in savings work as hardly 
satisfactory.

The Committee find that frequent complaints 
about post offices are still heard. They, 
therefore, suggest that in order that the 
purpose for which the P. & T. Small Savings 
Boards and the P. & T. Circle Committees 
are being set up is fulfilled, it would be 
desirable to associate non-officials with these 
Committees.

The Committee are of the view that the valu
able assistance of non-officials in the savings 
work should be obtained and utilised not 
merely by associating them with advisory 
committees which are not effective enough 
but in a manner which would enable them 
to feel a sense of active participation and 
responsibility for the savings work.

The Committee feel that prima facie the payment 
to the P & T Department on account of sav
ings work seems to be on the high side. They 
suggest that an expert enquiry into this 
matter might be made. In this connection 
the Committee understand that the extension 
of the Saving Movement to rural areas is 
being hampered because of lack of postal 
facilities for savings work, since savings 
facilities are provided only at 15,756 out of 
a total of 58,871 post offices. The Committee 
therefore, suggest that payments made to the 
P & T Department by the Savings Organi
sation should be used for extending such 
facilities to the rural areas as early as possible.

In regard to the increased expenditure on ad
ministration contributing to the rise in the 
cost of collection, the Committee feel that 
one of the reasons for it might be the dupli
cation of effort between the Central and 
the State administrative agencies engag
ed in the Small Savings Work.
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The Committee feel surprised at the extent of 
clerical and Class IV staff in the Savings 
Offices, both in the central organisation and 
xq the States organisations. The work of 
the Savings Organisation being essentially 
to generate enthusiasm among the public 
for savings work and to mobilise the savings, 
the contribution which clerical and similar 
other staff can make to savings work is diffi
cult to comprehend.

The Committee realise that the National Sav
ings Movement has yet to spread through
out the length and breadth of the country. 
Nevertheless, they cannot help feeling that 
there is scope for economy in the employ
ment of staff in the savings organisation. 
They, therefore, suggest a review of the 
strength of the officers and staff in the Na
tional Savings Commissioners’ Office, in 
the regional offices, in the district offices as 
well as in the States’ Organisations.

The Committee consider the existing position 
in regard to training of officials and workers 
a& hardly satisfactory and, therefore, 
suggest that suitable arrangements should 
be. made in this matter and provision also 
lt&de f6r refresher courses. The Committee 
silgg&t that Government might examine the 
l&Sibility of holding an examination for 
persons dealing with small savings in India 
61} the lines of the tests carried out by the 
Savitigs Banks Institute in U.K. during the 
Win

The Cbftimittee understand ihat some of the 
pf^C^dural difficulties experienced by pros
pective investors are considered to be very 
irk$btiie and act as deterrent to collections 
ol Small Savings. They recommend that it 
shftllld be the constant endeavour of the 
offldtds of the National Savings Organisation 
to, ascertain in the procedural difficulties 
experienced by prospective investors and 
to get them solved. This would necessitate 
greater personal contact between the public 
and the officials of the N.S.O. It should 
also be the duty of the non-officials connected 
wikh the Savings Movement to bring the 
difficulties in this regard to the notice of the



officials of the N. S.O. and to get them re
dressed, The Committee would suggest 
that there should be a periodical review of 
the prescribed procedures in regard to the 
various investment schemes.

The Committee offer the following suggestions 
to overcome some of the existing procedural 
difficulties:

(i) The desirability of giving some incen
tive to the employees of the P. & T. 
Department doing savings work might 
be considered.

(ii) The feasibility of enabling other agen
cies such as Scheduled Banks, Co
operative Societies, Panchayats etc. 
to stock and sell certificates, etc., so 
that the intending purchaser has not 
always to go to the Treasury or the 
Post Office to purchase them might be 
considered.

(iii) The feasibility of setting up mobile 
savings vans and special booths to 
collect savings in the harvest season 
specially in rural areas might be con
sidered.

(iv) The application forms and receipt 
books for the National Savings Certi
ficates might be made available in the 
regional languages. As far as possible 
persons dealing with this work in the 
Post Offices should also be conversant 
with the regional languages.

(v) Government should examine the possi
bility of issuing pass books to all certi
ficate holders as is done in the case of 
depositors in the Postal Savings Bank 
accounts, because the simple receipt 
that is at present issued in lieu of the 
purchase of certificate is liable to be 
in«r and stocking of certificates is not 
easy especially ror rural people.

The Committee feel that there is no justification 
for payment of commission at diffierent rates 
on the various investment schemes.



A peculiar feature of the various agency systems 
is that the terms of appointment of agents, 
the securities they have to offer, etc., vary 
from system to system. While the Com
mittee realise that to mobilize the savings 
resources of the various sections of the people 
there might have to be a variety of agencies, 
they do not consider it desirable that their 
terms of appointment, Commission, security 
etc. should vary from system to system. The 
Committee recommend that Government 
should remove to the extent possible these 
disparities and standardize the agency system, 
preferably one for institutions appointed as 
agents and another for individuals appointed 
as agents.

The Women’s Savings Campaign had recom
mended that Government should permit 
unregistered organisations also to be ap
pointed as authorised agents. The Com
mittee suggest that Government should give 
earnest consideration to this recommendation 
of W. S. C. with the provision of suitable 
safeguards, if necessary. In this connection 
they might point out that agents of the 
W.S.C., although receiving commission, 
are voluntary workers since the commission 
that they earn goes to the social welfare 
organisations and not to individual members 
bringing in business.

The Committee observe that little progress 
had been made in the formation of savings 
groups, even in the urban areas, while in 
rural areas there are hardly any savings 
groups.

The Committee, therefore, recommend 
that special steps should be taken to see that 
savings,groups are formed in every Govern
ment office, business house, factory, farm, 
etc.

The percentage collections through the efforts 
of the agents had been on the decline 
since 1955-56. The collections brought in 
under the various agency does not compare
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favourably in the number of agents under 
each system. It is evident that special 
efforts are required on the part of the agents 
to justify the award of the agency and to 
improve the collections. The Committee 
recommend that such incentives to agents as 
might enable better collections might be 
provided.

The Committee invite attention to the fact that 
it is generally known that the message of 
small savings has reached rural areas even 
to a smaller extent than in urban areas and 
suggest that extra encouragement be given 
to the Rural Agency Systems namely, the 
Panchayat Agency System, the Primary 
School Teachers’ Agency System and the 
Extra Departmental Branch Post Master 
Agency System.

The Committee realise that if the village level 
workers were to work as paid agents can
vassing the .National Savings Certificates, 
their primary aim of community development 
might *suffei\ Nevertheless since the village 
level workers ihave a well developed organi
sation in the block areas, the Committee sug
gest that the National Savings Organisation 
should utilize their agency to the extent 
possible at least for spreading the message 
of small savings and the movement. In 
addition the village level workers could also 
assist in organising women’s organisations 
Which might take up agencies under the 
Women’s Savings Campaign.

The Committee recommend that since the 
Life Insurance Corporation has a well knit 
organisation of agents throughout the 
country', the feasibility of having agents for 
the National Savings in common with the 
Life Insurance Corporation and similar 
other agencies may be examined by Govern
ment.

No statistics regarding premature withdrawals 
from Post Office Savings Bank Accounts and 
premature encashments of savings certi
ficates are available. The Committee 
recommend that it would be desirable to 
maintain statistics of the periods for which



different classes of savers kept their invest
ments undisturbed as also the reasons for 
premature encashments etc., so as to enable 
suitable step® to be adopted to overcome the 
existing tendency for premature withdrawal 
and to direct the propaganda accordingly.

There appears to be a feeling that certain 
officials often bring pressure on the people 
to take savings certificates or to deposit 
more money in Post Office Savings Bank 
accounts to push up the figures of saVings 
in their respective districts etc. so as to 
show better results of their efforts, with the 
result that often at the first opportunity the 
investors not being sufficiently influenced 
by the savings publicity or propaganda,
cash their certificates or withdraw their 
deposits. The Committee regret the 
practices w’hich have led to it. They suggest 
that it should be ensured that small savings 
are mobilized not by coercion but by per
suasive methods so as to help develop the 
savings habits among the people and bring 
in long term savings which only could 
materially contribute implementation of the 
Plans.

The Committee feel that there might be another 
reason .for premature withdrawal viz. the 
possibility of collusion between the agents 
and investor}. Such investments when 
made are likely to be withdrawn at the earliest 
opportunity by parties concerned resulting 
in less net collections. The Committee 
consider that there is need for vigilance in this 
matter. Further, propaganda and other means 
of direct contact with investors and public 
should be fully developed so as to serve as a 
preventive measure in this regard.

Ther Committee feel concerned at the shortfall 
in net collections of small savings as com
pared to the targets during the last two years, 
which might effect adversely the progress 
of the Plan.

The Committee note that the collections 
during years from 1955-5® to I957"58 have 
been more or less steady in spite of subs
tantial increase in staff and expenditure.
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They feci that this trend underlines the 
necessity of more effective steps not only to 
work up to the targets laid down for small 
savings in the Second Plan but to improve 
on them.

29 $2 The Committee recommend that special
attention should be given to those States 
wfrich offer savings potentialities and also 
where the performance has been poor.

30 65 The Committee suggest that Government
might examine the feasibility of introducing 
following further measures to enhance the 
collection of small savings:

(i) To enable better realisation of efforts
required to be made in each area so as 
to work upto the plan target, the 
Government of India should lay down 
with reference to past achievements 
and future potentialities an annual 
target for the collection in each State 
which should be further broken up for 
eadh region, district, block etc.

(ii) Gwenunent should examine the 
feasibility of allocating a certain per
centage of the net collection in an area 
for the developmental work in that 
area. The precise proportion may be 
determined by the State Governments, 
and m3y be different for rural and 
urban areas.

(iii) The system followed in the Bombay 
State of awarding prizes to the 
District which collects the largest 
savings might be extended to other 
States also. The feasibility of extending 
this scheme to areas smaller than 
districts such as blocks as well as to 
individuals, including agents, might 
also be considered.

(iv) The Government should examine the 
feasibility of ensuring that all prizes 
at Government functions are given 
in National Savings Certificates. 
Similarly, bonuses, rewards etc. may 
also be given in savings certificate*. 
The feasibility of extending this to 
other functions by issue of suitable
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instructions, where necessary, and by 
per&iiasiofi, where possible, should be 
explored.

(v) Government should take special steps to 
persuade more employers to introduce 
the scheme of regular savings from the 
salaries of their employees. With the 
amendment of the Payment of Wages 
Act in April, 1958 it should be possible 
for the employers to show better results 
in the matter.

(vi) It i* desirable that Government of 
India should fully explore the possibili
ties .of securing compulsory contribu
tions for small savings.

The Committee feel that an examination of the 
Savings potential of various classes of people 
is important in connection with the spreading 
of the savings movement. In this connec
tion, they were informed that the Ministry of 
Community Development proposed to 
conduct a survey of the incidence of savings 
in rural areas. The Committee think that 
a survey should be made in urban areas also 
and an analysis of the results of such surveys 
properly utilised by the National Savings 
Organisation in spreading the savings move
ment among various classes.

The Committee tfind that so far no attempt 
has been made to correct or study statistics 
relating to savings with a view to finding out 
the savings potential of the different classes 
of people in rural and urban areas; the pre
ferences for different saving schemes, reasons 
for premature withdraw^ from Savings 
Bank accounts and premature encashment 
of national savings certificates etc. The 
Committee recommend collection of all 
these and other relevant data so as to 
improve and broadbasc the small savings 
rrtovement and to make it an effective means 
of fulfilling the Plan.

The Committee suggest that the various types 
of statistics that are already received and 
which may be prepared in future should be 
properly collated, circulated to the various



agencies of the N.S.O. and also publicised 
so as to enable the movement to be carried 
forward.

The Committee observed that whereas the net 
deposits in the Post Office Savings B*mk 
increased from Rs. 1609 lakhs in 1953-54 to 
Rs. 3648 lakhs in 1955-56, there has been a 
decline since then, the deposits in the years 
1956-57 and 1957-58 being Rs. 3128 lakhs 
and Rs. 1800 lakhs respectively. The 
Finance Minister also admitted while present
ing the Budget for the year 1959-60 that 
the postal savings banks were still not doing 
as well as in the past. The Committee 
regret this trend and recommend that the 
reasons therefor be examined and attempts 
made to improve the savings banks 
collections.

The Committee observe that the Savings 
Deposit Certificates and Annuity Certificates 
which attract comparatively meagre savings 
and issued at the Treasuries and sub-treas- 
uries under the various State Governments 
and at branches of the Reserve Bank of 
India etc. unlike the other Savings Schemes 
that are operated at the post offices. The 
Committee recommend that it should be 
examined whether any organisational 
change in this respect is likely to improve 
the popularity of the various savings schemes.

The Committee would also suggest that it should 
be examined whether the Savings Schcmes. 
could be operated at a larger variety and 
number of institutions—Government, semi- 
Govemment and even private—such as Post 
Offices, various banks, etc.

The Committee would suggest that the various 
investment schemes and the response of the 
public to them should be constantly reviewed 
to see whet procedural and other improve
ments could be made therein. They feel that 
it would be desirable to appoint a small 
expert committee to make a comprehensive 
review and to make concrete suggestions 
for increasing collections thereunder.

The Committee were informed that it was 
not possible for Government to say whether 
the various savings schemes really attracted 
small savings. In regard to the savings
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bank accounts, they were informed that the 
records were confidential and the amounts 
deposited or withdrawn by a person could 
not be disclosed. In this connection the 
Committee feel that it should be possible to 
put all individual withdrawals together 
at each centre without divulging individual 
accounts. The Committee further consider 
it desirable that information in regard to 
holdings of savings certificates etc. should 
be collected to the extent possible and sample 
survey be made to determine whether the 
objects of the savings movement were being 
fulfilled. They would therefore, suggest 
that statistics for this purpose should be 
collected to the extent possible and an analysis 
made thereof.

39 76 The Committee observe that in spite of the
recommendation in the First Five Year 
Plan that new methods for small savings 
should be explored, only two new Schemes 
that have been introduced since then (i) 
the 15 year Annuity Certificates introduced 
in 1954 and (ii) the Cumulative Time 
Deposit Scheme introduced from 2. 1.59 
other schemes being only slight variants of 
the existing ones. While the former has 
not been much of a success ihe latrer was 
introduced three years after the National 
Savings Advisory Committee had recom
mended in 1956 that the introduction of 
that Scheme should be expedited. The 
Committee consider such delays in intro
ducing investment schemes, especially 
those recommended by the Advisory 
Committee, as very unfortunate. In this 
connection the Committee commend a 
suggestion that to facilitate acceptance of the 
Cumulative Time Deposit Scheme by labour 
and Class III and IV Government employees 
the lowest monthly deposit should be 
lowered from Rs. 5 to Rs. 2 per month.

40 77 The Committee understand that the existing
small savings schemes do not appeal much to 
vast sections of the public, especially the 
agricultural and the labour classes. The 
Committee recommend that the feasibility 
of modifying the existing schemes and of 
introducing new and more attractive schemes 
should be constantly explored.



The Committee feel that in view of the need 
for increased internal resources to meet the 
requirements of the Plans, the scheme 
of prize bonds might with advantage be 
introduced in India after divorcing the 
element of gambling from it as indicated in 
para 79.

The Committee feel that it might be worth
while considering a scheme of issuing gold 
bonds against gold surrendered by people. 
The bonds could be made encashable 
after 10 to 12 years. To make the scheme 
a success, the purchase price might also be 
fairly reasonable with a reasonable interest 
and protected against gold price fluctuations- 
The Committee recommend that Govern
ment may examine the feasibility’ of intro
ducing such a scheme with proper safeguards 
and incentives in India.

The Expenditure on publicity at present forms 
only a little over 2% of the total expenditure 
on Small Savings Schemes and litile over 
16% of the total expe nditure excluding om- 
mission and payments to P. S; T. This 
low expenditurer on publicity appears 
strange to the Committee since the savings 
movement has yet to spread in the country 
and a climate favourable to savings has yet 
to be created. The Committee therefore 
recommend that it should be realised 
that intelligent publicity which would reach 
every home offers the best means of spreading 
the savings movement and that expenditure 
on this account should not be grudged.

The Committee feel that under the present 
arrangements there is a possibility of the 
publicity done through the various agencies 
being duplicated without its reachi a 
proportionately larger area or population. 
The Committee, therefore, suggest that the 
present arrangements for publicity by 
various agcncies should be reviewed so as to 
minimize possibilities of organisational 
overlap as well as duplication of same types 
of publicity and also so that it may reach a 
wider section of the population.

The Committee feel that in order that the 
savings movement may succeed and spread 
the savings drives should avail of in a larger 
measure the assistance of notable public men, 
Members of Legislatures, political parties, etc.



91 The Committee feel that the publicity in
regard to savings schemes should be integra
ted with plan publicity with particular 
reference to the local development plans, 
so as to enthuse the public to save for ful
filling those plans which interest them most. 
In this matter, the Committee feel that the 
agency of the States and non-official and 
voluntary bodies would be invaluable in the 
conduct of publicity.

93 The Committee cannot help concluding that
the Savings Movement in the country 
suffers from being conducted by several 
independent organisations even on the official 
side. The Committee wonder why an 
arrangement similar to that of Khadi 
Commission, Handloom Board, etc. could 
not be arrived at in the case of the National 
Savings Movement also.

95 The Committee cannot help feeling that the
Savings Movement is too much dominated 
by an official outlook. It seems that the 
movement in spite of the National Savings 
Advisory Committees, etc., is still far from 
being a peoples movement which alone would 
ensure its success.

96 The Committee feel that an arrangement like
that of Woman’s Savings Campaign which is 
a voluntary organization with little official 
assistance could with advantage be extended 
to be the pattern all over the country.

97 The Committee suggest that a reorganization of
the National Savings Movement on the 
following pattern:’—
(i) There should be broadly speaking a 

single organization for conducting the 
National Savings Movement in the 
country. It might have a separate 
Women’s Branch. The organization 
should be built from below to make it 
a genuine people’s movement.

(ii) In the rural areas at the Panchayat 
level there should be a Panchayat 
Savings Committee consisting of 
voluntary workers. They should 
have the assistance of prominent
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non-officials of the area. The 
Committee should be made responsible 
for all the savings work in the area of 
the Panchayat.

(iii) At the next higher level i.e. at the 
Block level there should be a Block 
Savings Committee which should 
consist mainly of the representatives of 
the Panchayat Savings Committees 
in that Block and other prominent 
non-officials. It should be incharge 
of the savings work in that Block and 
coordinate the work of all the Pan
chayat Committees in that Block. It 
might be assisted by a whole time 
official who will provide secretarial and 
other assistance to the Block Committee 
and all the Panchayat Committees in 
that Block in doing their work and 
in collecting the savings.

(iv) In urban areas, there might be a 
Savings Committee for each well- 
demarcated area like the Municipal 
Ward, ctc. and one for the entire 
urban area composed of the represen
tatives of the former etc.

(v) There should be at the District level a 
District Savings Committee consisting 
of representatives of the Savings Com
mittees of Blocks and of urban areas in 
that District and of non-officials. It 
might be assisted by a District Official.

(vi) The above pattern might be repeated 
at the S.ate level with the formation 
of the State Savings Committee.

(vii) At the Centre, there might be a 
National Savings Committee consisting 
of the representatives of the State 
Savings Committees and leading non
officials and assisted by the National 
Savings Commissioner.

(viii) At various levels, the Savings Com
mittees might have publicity advisory 
bodies to enable the publicity to be 
made effective.
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(ix) At each level the. savings committee 
should have a Women’s Savings sub
committee.

(x) At each level savings committees might
have a publicity advisory sub-Com- 
mittee to enable publicity to be made 
effective.

(xi) All the Committees should meet regu* 
larly to enable them to function effec“ 
tively and to give suitable directions to 
the officials and the voluntary workers. 
It should be their endeavour to assist 
in the formation of savings groups in 
rural as well as in urban areas and in 
various institutions and professions, 
etc., for the collection of savings.

(xii) The National Savings Committee 
might be given adequate funds to 
enable it to satisfactorily discharge its 
responsibilities and also'adequate powers 
to regulate its procedure as required 
by circumstances. It should be free 
of Government control in regard to 
day-to-day administration. There 
might also be adequate decentralisa
tion within the organization to facilitate 
its becoming a people’s movement so 
as to maximise the savings work.

(xiii) If the above pattern of organisation 
is accepted, there might be no necessity 
of agents and the commission paid to 
them might be made available to the 
various Savings Committees for 
their work. Payments to non-official 
voluntary Welfare Organisations should 
however continue.

(xiv) Further, there might also be no neces
sity of a large official organization. A 
few officials with qualities of leadership 
in them and experience of development
al work to assist the various commit
tees and to give them expert advice in 
regard to savings work should suffice.

98 While undertaking the reorganisation outlined
in para 97 the organization of the National 
Savings Committee in the U.K. (briefly 
given in Appendix VII) might be kept as the 
model to the extent possible.



The Committee would suggest that the organi
zation suggested in para 97 should develop a 
close liaison with other organisations which 
might assist in savings work, e.g.> the Life 
Insurance Corporation, the Banks, the Co
operative Movement, etc. For this purpose, 
non-officials and officials connected with 
these movements may also be associated 
with the organization at various levels.

The Committee feel that the enthusiasm among 
the people for work relating to savings is at 
present dormant. They have no doubt that 
a reorganization as suggested above would 
enthuse the people and enable savings to be 
mobilised for the success of the Plans on 
which the future of the country so much 
depends.



Analysis of recommendations contained in the report and the estimated 
economy likely to result from their implementation.

I. Classification of recommendations
A. Recommendations for improving the organization and working :

( SI. Nos. i, 2, 3, 4, 5, 6, 7, 8, 13, 15, 16, 17, 18, 19, 22, 23, 25, 26,
33> 35> 43> 44> 45> 46, 47> 4«, 49, 5°> 5^  52, 53-)

B. Recommendations for improving the collections
(SI. Nos. 14, 20, 21, 24, 27, 28, 29, 30, 3i > 32. 34> 36, 37' 38, 39> 4<>> 

4i> 42.)
C. Recommendations for effecting economy :

(SI. Nos. 9, 10, 11, 12.)
II. Analysis of the recommendations directed towards

economy
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APPENDIX IX

SI. No. as per
No. Summary Particulars

of recom
mendations

Expert enquiry into the payment to the P & T Deptt. 
on account of savings work which prima facie seems 
to be on the high side.

Increased expenditure on administration due to dupli
cation of effort between State and Centre.

Extent of clerical and class IV staff in the Savings 
Offices.

Scope for economy in the employment of staff in the 
Savings Organisation.

I 9

2 10

3 11

4 12



L IS T  O F AU TH O RISED  A G E N T S FOR T H E  SALE O F PAR LIAM EN TAR Y 
P U B L IC A T IO N S O F T H E  L O K  SABHA SECR E TAR IAT, NEW  D E L H I-i.

Agency Name and address Agency Name and address Agency Name and address
No. of the Agent. No. of the Agent No. of the Agent

1. Jain Book Agency, Con
naught Place, New Delhi.

2. Kitabistan, T7-A, K&rola 
Nehru Road, Allahabad.

3. British Book Depot, 84, 
Hazratguij, Lucknow.

4. Imperial Book Depot, 268, 
Main Street Poona Camp.

5. The Popular Book Depot 
(Regd.), Lamington Road, 
Bombay-7

6. H. Venkataramiah& Sons, 
Vidyanidhi Book Depot, 
New Statue Circle, Mysore.

7. International Book House, 
Main Road, Trivandrum.

8. The Presidency Book Sup
plies, 8C, Pycroft’s Road 
Triplicane, Madras-5.

9. Atma Ram & Sons, Kash- 
mere Gate, Delhi-6.

10. Book Centre, Opp. Patna 
College, Patna.

11. J. M. Jaina & Brothers, 
Mori Gate, Delhi-6.

12. The Cuttack Law Times 
Office, Cuttack-2

13. The New Book Depot, 
Cornaught Place, New 
Delhi.

14. The New Book Depot, 79, 
The Mall, Simla.

15. The Central News Agency, 
23/90, 0 >nn?ught Circu.., 
New Delhi.

16. Lok Milap, District Court 
Road, Bhavnagar.

17. Reeves & Co., 29, Park 
Street, Calcutta-16.

18. The New Book Depot, 
Modi No. 3, Nagpur.

19. The Kashmir Book Shop, 
Residency Road, Srinagar, 
Kashmir.

20. The English Book Store, 
7-L, Connaught Circus, 
New Delhi.

21. Rama Krishna & Sons, 
16-B, Connaught Place, 
New Delhi.

22. International Book House, 
Private Ltd., 9, Ash Lane, 
Bombay.

23. Lakshmi Book Store, 4a, 
M  M . Queensway, New 
Delhi.

24. The Kalpana Publishers, 
Trichinopoly-3.

25. S. K  Brothers. 15A/65, 
W .E.A., Karol Bagh, 
Delhi-5.

26. The International Book 
Service, Deccan Gymkhana, 
Poona-4.

27. Bahri Brothers, 188, Laj- 
pat Rai Market, Delhi-6.

28. City Booksellers, Sohan- 
ganj Street, Delhi.

29. The National Law House, 
Near Indore General L i
brary, Indore.

30. Charles Lambert & Co., 
101, Mahatma Gandhi 
Road, Opp. Clock Tower, 
Fort, bombay.

31. A. H. Wheeler & Co. (P) 
Ltd., 15, Elgin Road, 
Allahabad."

32. M. S. R. Murthy & Co., 
Visakhapatnaxn.

33. The Loyal Book Depot, 
Chhipi Tank, Meerut.

34. The Goods Compansion, 
Baroda.

35. University Publishers, 
Railway Road, Jullundur 
City.

36. Students Stores, Raghu- 
nath Bazar, Jammu-Tawi.

37. Amar Kitab Ghar, Dia
gonal Road, Jamshedpur- 
I.

38. Allied Traders, Motia 
Park, Bhopal.

39. E. M. Gopalkrishna Kone, 
(Shri Gopal Mahal) North 
Chitrai Street, Maduta.

40. Friends Book House, M. 
U., Aligarh.

41. Modern Book House, 286, 
Jawahar Ganj. Jabalpur.

42. M. C. Sarkar & Sons (P) 
Ltd., 14, Bankim Chatter- 
ji Street, Calcutta -12.

43. People’* Book House, B-2- 
829/1, Nizam Shahi Road, 
Hyderabad Dn.

44. W. Newman & Co. Ltd.,
3. Old Couit House
Street, Calcutta.

45. Thacker Spins & Co. 
(1938) Private Ltd., 3> 
Esplrnade Ea*t,Calcutta-i,

46. Hindustan Diary Pub
lishers, Market Street, 
Secunderabad.

47. Laxmi Narain Agarwal, 
Hospital Road, Agra.

48. Law Book C v ,  Sardar 
Patel Marg., Allahabad.

49. D . B. Taraporevala& Sons 
Co. Private Ltd., 210, D u  
NaoroU Road, Bombay-i.

50. Chanderkant Chiman Lai 
Vora, Gandhi Road, Ah- 
medabad.

51- S. Krishnaswamy & Co. 
P.O. Teppakulam, Tiru- 
chirapalli-i.

52. Hyderabad Book Depot. 
Abid Road (Gun Foundry) 
Hyderabad.

53* M* Gulab Singh & Sons 
(P) Ltd., Press Area, Ma
thura Ro?d, New Delhi.

54- C. V. Ventitachala Iyer, 
Near Railway Station, 
Chdakudi.

55. The Chir<d*mbaram Pro
vision Stores, Chindam- 
baram.

56. K  M- Agarwal & Sons, 
Railway Book Stall, Udai
pur (Rajasthan).

57* The Swad^smitran Ltd., 
Mount Road, Madras-2.

58. The Imperial Publishing 
Co., 3, Faiz Bazar, Darya- 
ganj, Delhi-6.

59- Azeez General Agency,
47, Tilak Road, Tirupati

60. Current Book Stores, 
Maruti Lane, Raghunath 
Dadcji Street, Bombay-1

61. A. P. Jambulingam, Trade
Representative & Market
ing Consultant, Pru
dential Bank Building, 
Rashtrapati Road,
Secunderabad.

62. K . G. Aseeivadam & Sons, 
Cloughpet, P.O. Ongoli, 
Guntur Dist., (Andhra).

63. The New Order Book Co., 
Bliss Bridge, Ahemdahad.

64. The Triveni Publishers, 
Masulipatnaxn.

65. Deccan Book Stall, 
Ferguson College Road, 
Poona-4.

66. Jayana Book Depot, Chap- 
parwala Kuan, Karol Bagh. 
New-Delhi'5-

67. Book land, 663, Madar 
Gate, Aimer (Ra
jasthan).

68. Oxford Book & Stationery 
Co., Scindia House, Con- 
niufcht Place, New Delhi.

69. Makkala Pustaka Press, 
BaJamandira, Gandhi
nagar, Bangalore-9.

7 a  Gandhi Samriti Trust, 
Bhavnagar.
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